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DISCUSSION UNDER RULE 193

Internal Security in the country

Title: Discussion regarding matters relating to internal security in the country. (Not concluded).

MR. DEPUTY-SPEAKER: The House will now take up discussion under rule 193 regarding matters relating to
internal security in the country.

Shri Ramji Lal Suman.
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MR. SPEAKER: Please sit down. You will have ample opportunity to reply. Please let us have a structured
discussion. You will have to have patience to listen to others views. You could controvert them with all the force
when you get a chance.
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PROF. VIJAY KUMAR MALHOTRA: Sir, it is now in the website. It is a thing which is in the website. fira dawmge # 1@
F1 QX AW o 8, wiet § forn 2, 9w uf*rs wigee @1 s 3o fowr w7 feranl It is an open letter. It is written there like this:

"The unabated influx of illegal migrants from Bangladesh to Assam and the consequent perceptible
change in the demographic pattern of the State has been a matter of grave concern.”

MR. SPEAKER: On your statement that it is on the Internet, | am allowing you.
...(Interruptions)
SHRI SHIVRAJ V. PATIL: Even if it is there on the website, it is a breach of privilege.....(Interruptions)

MR. SPEAKER: Mr. Malhotra, you can refer to the substance instead of reading verbatim. You are able to do that.
You can make paraphrasing instead of reading it word by word.
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"The Supreme Court asked the Centre and four States, West Bengal, Assam, Tripura and Meghalaya to
explain within four weeks the steps taken to stem the flow of Bangladeshi migrants into the country. They
have also been asked to file a status report on the fencing of Bangladesh border. The Court passed the
order after the Centre admitted that the population of Bangladeshi migrants has risen from one crore to
nearly two crores in the last few years. "

BTE DI BT T 3R ¢ AR SUH I &el &,

"On September 24, the High Court has directed the Delhi Police and other authorities to take steps as per
the action plan and submit a monthly progress report in the Court. It has also told the authorities to
identify such illegal migrants totalling around 13 lakhs who had earlier been allotted alternative residential
plots under welfare

schemes for slum dwellers. The Court also issued notice to the Government on an application seeking a
probe on reports of illegal Bangladeshi and Pakistani migrants joining the army. "
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SHRI SHIVRAJ V. PATIL: Prof. Malhotra, will you yield for a minute?
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MR. SPEAKER: Mr. Minister, you can give answer when you reply to the debate. Prof. Malhotra, subject to that,
you speak.

. IS HHAR A= : 99 au, St g iR e 930 St & qam, AR § Fal sre-reT 8, 99 HHIR § FEl-dEl e 8, we

will place all the facts before you ferama fawt =&l & waa| o9 FoiR ¥ gfeem A= It &1 gafery sus ar # srem o =€ &
HHAT| 99 FER & g § niferarde & 91 |aa1 &1 TAemw Wreggs g1 Why did you not reject it outright? &7 # & &% sw& den
g €1 Each one of us is bound by that. wférmie & Yiege @ aex 78 o1 w@d, WRa & AR A qTER T S qHal, T FER

PITSTET & e} & o Heparl e R g9 a1 Y orgefr & @ 6 oy g AT ok w wrfeft AW § o & R v I B
wEar & fF o @ IR H o =R g, &t & ar A oo fFEw gl # i al @1 S a2

# U% a9 H1 Ioold AR HAT AR g AU Fel, R St 9gd argdr ¥ @ 8197 ) 6 39T a8 oef 7 81 T-F R & sreEnt |
Sky is the limit. @z Tava w=ka WRaR & @ w3 @ sifF Rar 218€| (Zaam)

it Rrawrs 3. ardte : a8 5w =6 @ ggoe & 7 &€ (@agm)

. e $AR wed=n - 78 fAgw =+ Tew R &1 9w 218€] (Faam)

On this very point, | am prepared @gt = orfR # 19 7= § f& g8 9= Iaaed & O 991 0 weT | 71w A ? A€ (@r@um)
st Rrawst R ardier : § 7 a1 70 o, a8 s A & A s FH Mifers 8 s A€ ()

PROF. VIUAY KUMAR MALHOTRA : Otherwise, | will come and apologise. He said that sky is the limit as far as
autonomy is concerned.s s € Wi <811 &€ (raur)

MR. SPEAKER: He has said that he would speak very aggressively in the House. You accept that.

m. faera HAR Fwedtsn : H e TE A @, e et TE A @ e weik deft sreEth A W@ 81 wwiiv aft
T #, whT 3 < frfire @ w1 Aded € ? W Y BEd € 6 werd 3w 41 fafire, (ftem ANIRE @ gafiy werd 3w 4 fafiel anr
forge™ # 13 TS YUAHH I THR ¥ @ F&Hd € a1 R Ieft & 40 g TUHH ARA & 31 781 ® Fhd ? 998 forg s ai
3rerT @Ry ? il 9D g ony e € 5 whrE 3w @ fafiel e gl 5 @ gl @ Rigia ot ara 21 feg oiR e 3t srerT-arer
HIffrgd & 3R @ srer-aran f2a €| 30 figia & oy oy Sud W w¥et AT ared €1 3T FEd § 5 iR Joft @Y iR sneHE
=Y A1 89 1| SR defl H T @ a1d & W1 379 ora 1 781 <, faeedt o 8 1, 78R &1 el 7| 98 gafag & a8 w qafed
ASRE 21 T8t gfem ANRE ¢ saferg oy o 5 Afeem ARE wdl W ft @ 89 99e g ot W RER &%, a8 AT ok R

e e 81 g8 AR 3w & fov aas 8, 78 a # Fe =@Ea g &€ (Zagm)
=& "B o9 AR, UHI  SEE S

. e AR Aeat= : @l e O § aga smiftoss wwsrar § 98 @ ot R wifea <ft @ & a3 21 st R oifea <t 3 o
TaTd & a1 H Fel ¢ 6 TF-FER § St ofd®ardl 8, ITH! 89 WIS AIHR bl | SR 319 & ol # 59 Hf 9g §, 7 dl 37y Hed B I8
fre wer 21 &€| (zaum)

st Rravrst dt. uifee : & 39 39 oer 21 &€) (aum)

ul. &S AR Ae@= = ¥ 3us wH di9-ar sl geqr @redar §18€) (@) "Five of a family massacred in Rajouri." A
retired soldier and four of his family members, including a three-year-old child and two women were shot dead by
terrorists of Lashkar-e-Toiba outfit in Rajouri district today. w&=me At %@ ik wrerdt oot s99 T F W S A Higedt w@T
&1 e sd®! Td W Ad @198 V- B @A B BRAE Sl @ SAfad ofR s & 9W W) g0 @F fig 7l @ a9 A sEfedi |
TY € gF| 99 U] B § g1 &l aEdt [F e 9 Fa W aechR ® 918 99 dlg Bt 9ol o dier R SN T $ie Y AR
i IHS ufey 3R TR 7 o 3ot & Raerrss qfew S vt oft| Tg M 9gd wiar 2| ddartadl 7 wfeernsit & D, B, v Be STl A
Ha A & s aR # & ug @1 §| dAve-U-argdr Suaifeai 4 U & uRar & 40 1l B AR STell, U gk Afgenall &1 g &1, 80
BIR AN &1 I8 AR STell 31 39 HEd & fF 89 3= uIE e 9 ® &1 I & & fAa) ang a1E Ara 9o ® €, 3R S+1%] &1 9T
AR < 379 9D Rach HIaTs F 1 HRT ? Y 99 MBSl B, TIHH TR B, TAHINGN B, ST et AFHba1 & e € T PIg
8 f 78l 9§ WD gU €, T 950 o AICRYE & WY 81 o §Y ol 7Y Hed § [P & ITH! WIS AHY g W ©§ AR I A9 NP ® T
£ f5Y wed € {5 &, #7 & 1 o1l 3 & 91 59 SR & €, 91 I TR WIS & Udd §7 3R §IR WIS § R UN &9 § AFaieN 996 A
TMHR Bt a1 H Y TGS & A A S AT AR I @ E, I H PIE AFAOOGR € A1 e ? 97 T8 D T DI AFASR 8, D w
FATER BT &, o 37 P 33 o € A IRR & | Teron Frarer & oman &, e frere & s & e ¥a-¥a &) 7R e o
aI-gal B AR WA & AP T fHell aRe | NP & |IY §6 UPR $I aiadia 7 Bl S 89 DY WIg Aax gt | a€,| (@auE)



MR. SPEAKER: You should avoid such descriptions.
st Tegemer T (Afvan) ¢ srene Sff, & off aver RIGE) (eraum)
eaE wEley ¥ o Sh, auet foree ® W @1 @@ @ifergm
&€ (azaem)
MR. SPEAKER: Order in the House please.

Y. s HHR Aot © W ueAr] ugd ff g2 off Wy el ' w3 7 78 7 w1 fF g9 ge i weew 9a W@ ©) 6l g gel
AR & | R AR S | A A1 8l GG 2 §H FHR WIS AFBR 6 B dpare T1 9 B @Wal B R TEl B wobdl | gafg A we
&5 g uie @ Uil 1 TRTRAt a1 @ € 3R 4 Ue Wi @ a8 &M B I8 ol A HUId g1 &1 999 < §1 It is a proxy war. sit
AR Uil AR R W@ §, 9 TR HIE DY B AP & 7 ¥ DI I I WaWl o1 g4 AAGRI A 2 5 39 TP WIS A Sl FH THR B Hie IR
® 2l

A7 Aewrerse fFa & ar A aga f and FE 1 A Aaense B IR F Baa g € HEA arEt § iR Rraws ft B g f a7 2 e
They are our children. st o # Faarge fEar &1 a8 His gl 981 W U@ yaaad ¥ garan & 31 flgHf & e snw 9 5«
ITD! M B I$EAT T 1R I wyeagred ¥ war 6 A B! 5@ g8 w @ @ 98 100, 150 A ITH A B 7 T A7) 7 B oAt S 7
g3 it TG A AN IE WX AN AR A B 19 AT [GH SR 1ol Sl AN A, IR T8l DR W9 TS DI gheal [Ba1l 36 ™ A

TMeft ARHR STABT &1 HY & | 7 AN BT U1 HfAcHT 8| SHS AATad T& HRATS 81 W@ & IR T8 HNATE Hel | YH §8 7 I8 HRATS 47T
H IS SHT ¥ H Boreht o W ¥ TR Frelt F thereht o @ € 0 SHET gHTaen d wW @ &

A g1 9T Y WS A SRS U8 Bl P oy H wel 6 S wHEian oY), S99 a3 9 gRPRR BE 1 7 v, A PR v
qradia @ forg oM, 31U SRR S AHy AT 3R IR T8 R SRR &1 e fHar ok oY O 9 B @ ®@ € 5 o ey 7 foan, &
& gH f T W diaH B T B T AE H 39 @9 D SU1aT STl 954 €, S® WIEE ged §, ST wIal HET YT g € 91 98
oTTE. UL, & U1 N | gAY Aadege B AR wrar & R 3 @ 7 wed, Wy Aaiense F geang e st wia seet
3 3R EPrIR @ Ft Geft somed < W uied Ht @@ ax € ok 3w W A R yeR @ fee wmer South Asia Intelligence Review
Vol.lll, No.19 # s=iw aamn & e wrer wavax @ #é 7 @8t w 'Total, the dramatic expansion of Naxalite activities from
just 55 districts across nine States in the country in November 2003 to as many as 156 districts in 13 States by
September 2004."' v e # T8t 9R et Hifdl @ HRT 55 Riel 3B wua A 2| 156 Kol 99 wa A o M ok fR-dfk a1t e
ft a1 oM¢ &R T forer 7@ wwTa F o Wd 3R Aeenge fFar 9w A aoct @) oww v # wun fRufy a7 ? gwfaw 47 s 6 o www g g
T8 I A e 2l

HgEl HEIed, TaAE] e © 915 § (e Seoid SR dear A, R wewwl & R | 9@ 2| Ae%El @ aR 9 Sooid BT ©, A1 HIR &
<1 38 & for a8t fefore, S ok o g ve SmdA| 981 $1E 39 @ &1 aaraxv 981 g 9g, e & 5 $o srfea 8 <@ 2l
TOR 7 (& <D B a18 2ft| IH e Brd A oot R g & 2 ofk a8 18 #=ft St & ot oroe enft| S o ad &l 18 &, 579 9

# Q-9 qTdl T Il HIAT AEN| SRS B B o ufeetss R 2, 3w Far T @ -

"In several cases, considerable foreign funds have become available to these institutions through non-
banking institutions. Efforts at Arabicization of Muslims and their education is a matter of concern which
should not be dismissed light-heartedly. Bringing the educational curriculum of madrasas into the
mainstream by the inclusion of subjects such as physics, chemistry, mathematics, information technology
and so on is a major challenge which must be accepted in the long term interest of the country. a€;.

In maktabs and madrasas, young students are taught Urdu, Arabic and even Persian languages and
imparted instruction in the teachings of Islam. Focus is on traditional religious teaching, and modern
subjects are not there.

There has been mushrooming and visible growth of mosques and madrasas all along our international
borders. The intriguing thing is that these have come up where there is a very small or no population of
the minority community a€,.." ...(Interruptions)

SHRI SHIVRAJ V. PATIL: Sir, | have to object to this. He is quoting from something. He has to authenticate it and
put on the Table of the House. ...(Interruptions) Anything which is quoted has to be authenticated. ...(Interruptions)



PROF. VIJAY KUMAR MALHOTRA : | will do it. ...(Interruptions)
MR. SPEAKER: He has agreed.

PROF. VIJAY KUMAR MALHOTRA : Sir, the Task Force has proceeded to provide specific figures about the way
etc....(Interruptions)

MR. SPEAKER: Whose Task Force?
ot s/ $AR Ae@ET | MR WHR 3 SR IR & a5 78 fFHanl

It further says:

"On the Indo-Bangladesh border, growth of madrasas/mosques is taking place along with a shift in
demographic composition due to illegal immigration of a large number of people from Bangladesh into the
border districts in India. Increasing crowding out of economic opportunities for the local population and
the shift towards Islamization &€} "

MD. SALIM (CALCUTTA - NORTH EAST): Sir, he is reading out the Report of the Task Force constituted by the
Home Ministry. The Members are not privy to that Report. If he, as a special Member, is having this Report, he
should place it with his authentication. ...(Interruptions)

MR. SPEAKER: He has already undertaken to do that, Mr. Salim.
...(Interruptions)
Al. fasra $aR deetzn @ e o= 99 ver g, 98 A @ <@ gl

SHRI SHIVRAJ V. PATIL: Sir, | have to submit one thing. After the Kargil war, a Committee was constituted to look
into the causes, and the Report was given by Shri Subramanian. That Report was examined by a Group of
Ministers, and this Group of Ministers had constituted some Task Force and they had examined it. The Report
given by the Task Force to the Government of India is a secret document. That is number one.

Secondly, what has been stated by the Ministers in the Group of Ministers is not secret but this Report is secret.
Moreover, whether this forms part of that Report or not, one does not know. That is why, he has to authenticate it
also. ...(Interruptions)

st fasTa HAR Ao @ T8 W Rra st 21 3@ ¢ # orvft @ve & waar € 5 3 o wew € Trenifs avaerd sridel # Fa1 T
5a€] (zraur)
MR. SPEAKER: You just refer to the gist and authenticate it.
PROF. VIJAY KUMAR MALHOTRA : Sir, madrasas in some places are reported ...(Interruptions)
MR. SPEAKER: You have to apply your judgment also, Prof. Malhotra.
...(Interruptions)
M. ST HHR HeglsN © 3eue Heley, T€ el bel T @ 5 aft el @ Ry Ot 21
MR. SPEAKER: Kindly authenticate it. Otherwise, it will be deleted.

. fasra AR Acalan © fa i 7ed € 89 94t 91ed 2 5 981 or=d! fen a=ai &1 fiel| 33091 &9 313 amufy 781 81 ofdA fooelt weed
& IR H Hel WY P 981 $o rgfaa & @1 8, SHD Jig & DI I, I§ 78l «@l Y fF I8 DA ATSYHAE 3y gig Ty I & 3R Al
P 9EHT & 8, 39 U9 ISl B TSR B @A a1yl

# fiF-ar ardl @1 Seor@ BT BT § UUTT HIET A S SFREGT @ IR H Wil FHEl, 98 S HET| HIRG & 3SR Wl AAHaAIG €, AR HT I
9 Hed ¥ fregrga & sraraTe 21 98 safere fh smiRet 7 g fha 2 6 a7 faw A sideae & feg @8 &1 ovan &, orvft 8, 9% <
H} o Wfad BT 91 W & AR 98 Hdet 3@ gATHETe & X8 AT 2| I8 U TR BT e &, FHifep urfhea &1 Uh-16 faw <=, uifeha &
EYEl DAY B HEAT A1 IHD §H T DI AT (WG DA €| T8 AT WAl $IY DI AGE UG B < W81 8, SSTHIATE D Arewd ¥ fegear

§ Awae Ba™ B Ty, WRA BT ARG GREAT & {7 @A a1 A @ &, 36 S S (1Y a8 $9Aq1 &4 S W@ 2

qE VU D! a1 W1 @ B, S FRAR QA o W@ & S FAR RaeT® WA ERT| S-SR &1 Sl T &1 TR &1 RET &, 39
folu 3Fi®T & ATUCE 31 & 3N BN aY%h &1 O fewar € 9°® foU Aiucs ofer €| s9a! B9 a1 &1 ared €| 3mddT Wl 4R § I ®
qg B qed o1 B oY NI $1 Aeg o W & iR T8 980 & uad iR IBAATS a1d & oedel Aeled, T8t R urer & Rdter & faan
T H I q8d H A1 AR aArean g1 3reme i, W g & qop addare 9 e & fAg SA a1 @ € 3R WRA T ugel 9 € W urer



w1 Rifter w2 w&1 &1 guerei # sy T I silk emae we arer fvan el L..(Interruptions)

MR. SPEAKER: It has already been discussed fully.
PROF. VIJAY KUMAR MALHOTRA : | know that. # siar € vz, &€ (@aar)ee & qdfs &% @ € @ &1 897 $ oo ft 7 &
&€| (craer)
st T 0 : Ui # ard @ @ TNE€) (aum)
MR. SPEAKER: That will be deleted.
(Interruptions)™

MR. SPEAKER: The speech of anybody who is speaking without my permission will be deleted.

Y. ST PHAR Ae@I=AT : 91 d=iad 8 71 g 7 1 ff a9ie 8, 89 ®8d € [ addare & Raars gar | gel), fddae &
U & fog g9 9l &1 BN S F1f2U SR 310+ <9 #F dier S S &1 Rfle S 81 a1 S8 1 AT S €, AMSTHaE &t faf
aferi&€) (=aem)w vaf St §1 sreae weey, 39 A A R s 7y, dkered wAght @ o & fv aen F w0 iR 2é€| (=
M) € B! AANGRT SR Y T O I HI ATRP G ek H Uil Tt St &9 SMIh] AEah= S aned € 6 39 I R A
i, TE I S BT q61g HY S| 3R AT 3T a1 17 arelt Nfgar smyewt aar T8 oyl | 3781 Il & |rey § (9= /IeT AT el gl

* Not Recorded.

SHRI NIKHIL KUMAR (AURANGABAD, BIHAR): Sir, | begin by inviting the attention of the House to this very day
three years ago to which hon. Prof. Vijay Kumar Malhotra had made a reference when 13 of our valiant security
personnel of Parliament laid down their lives. They protected the House. They protected the symbol of democracy
in this country. So, | begin by paying my homage to them, and | am sure the House will join me in paying the
homage.

MR. SPEAKER: We have already done it in the morning.

SHRI NIKHIL KUMAR : Sir, | am new to this House, but we have been watching how the political parties have
functioned and how their Members in the House have functioned, and | am amazed both outside and now here
itself. st fasa AR 7@ St 7 @e1 f5 S SAfee TRiRMRET oft 98 srw siv dma & il # aga =it a8 Fa1 T 5 a7 foa
7 WEH1 ¥ gorl 21 I fod | 7eHl 7 & gn 8, I8 fAwa 10 Al # g7 € o SHH 6 TS IUB] TRER M| ARSI ATZAAT BT A
H1 A FEY DRI TADT & I8 dTeY IR DRI ST 81 39 Go1E, ol 3R Tovrd § BT s $oiR § offr @ ft & ok suat aors
¥ $SI-UTH drex R gais Avfertoad 8 T #1 A1 B I8 & {5 R o+ Sl 39 916k W i T8 o | fUset 6 Al | 9! Tl 8
@ 21 39 T9f B E1 1998 H U IR SIAT TAT o1 3R HeE1 T4 o 6 g8 BT oaft| e Toiet S o AT 3R | gaN| Wbt
TR 91 3R §HH! 1 79 g3

T8l 9% H9 TG AT 8, {3 a1 Jolls, 2003 TH DT g7 9 «fdh o7a I8 S Rz, 2004 & T 81 HISET TR F BRET T B
UBH DI & IR I a9 DI TRIE GO 81 T3 81 3R 89 AN 34 DX G Al 3197 HY H I§ [ Uil st 99 FAhoed™, Feaiial
TSI UX g1 31 TG TS

31egE Sfi, A AewrAT St 7 gl & far § \ard o] el R SHae 8 gt € R A ff 59 Ay w A aren a1l 4fF st weemn <t 7
ara Sordt & @ F wasar § 5 Swe wdewer Sl 21 F U Yt SHurEs | orar § S el & Hard di Tl avE wHs @ o

Let us not forget that it was the Congress Government in 1985 which first thought of a special law to combat
terrorism and it brought in TADA. TADA was brought into force in 1985. It was expected that it would be of great
help to us in combating terrorism but in ten years' time two things happened. TADA was not able to prevent the
assassination of Shri Rajiv Gandhi. Even though TADA had lapsed, its effect had been felt all over the country and
especially in Punjab, where the then Chief Minister of Punjab was also assassinated. It was not because TADA was
ineffective or it just had no teeth. It had to be implemented on the ground by security enforcement agencies, that is
to say, the police and other paramilitary forces. If they were not doing their job, TADA or any such law would not be
effective. More important is the question of its misuse. It is because of its misuse that the Congress Government
had at that time in 1995 allowed TADA to lapse and did not renew the special law. It was at that time that those of
our friends who are sitting on the opposite side were criticising the misuse.



When they came into Government, they brought in a special law. Now, we are being consistent in our approach.
We said that this special law was not necessary and it would be misused as was done to TADA. We repealed
POTA and instead brought in the Unlawful Activities (Prevention) Amendment Bill. Let us now see how this led to a
dilution.

There were three main provisions in POTA which were supposed to be of great use to the law enforcing authorities.
The first one was the arrest and remand of people in judicial or police custody. The second was the question of
keeping a person in police custody for a certain period of time to enable the person's interrogation. The third was
the question of interception of messages. | must clarify that the new amendment has made it clear that the three
major provisions of POTA have been retained, which relate to financing of terrorist organisations which are involved
in terrorist activities.

st \igs &g - ag 1 98 2|

s Fiae HAR : T8 gfed & 9 o1 Sidio o1, e a8 fregs e o<t off, a8 e ger & 15 81 # ot ATeER SR aredn §
5 o gferd & a 14 9 9% & ford srowreft 1 Refs ox fRar w1 2, aft 98 S@9 wEt @ & Svaar wat @) 30 R @, 60-00 R
fire o, o A 97 7 STerar Wada€) (auE)

it SEoT fhE (WS11e) : 19 AT Hew Ugd gferd ¥ o, 91 SBi gua! freyw fhar?
MR. SPEAKER: No interruptions please. He does not yield.

...(Interruptions)

st Fifaet $AR : 5@ F gfora J o1, oFR gHST s g3 BT @ WA WERd B Gdl o S A1 6 W gl AT Aedran oft H uen
o ST | i AT fAege @ A8 g3 ATl R d ¥a 9 Usel sAdl 99 3§ el Hage gan, o A a H el

SHRI KHARABELA SWAIN : What is the necessity of &€;....(Interruptions)

MR. SPEAKER: He has not yielded. Nothing is being recorded. Do not get upset. We cannot change anybody's
habit so easily.

(Interruptions)*

SHRI NIKHIL KUMAR : Repeal does not mean dilution of the law to deal with terrorism. ...(/nterruptions) Repeal
does not mean dilution in the attitude towards terrorism. In that, we remain as steadfast and as strong as ever and it
will be seen as to how the new law, the Unlawful Activities Prevention Act is going to be utilised and it will not be in
any way less effective than POTA. ...(Interruptions)

SHRI KHARABELA SWAIN : So, ita€; ...(Interruptions)
MR. SPEAKER: It is not to be recorded. He has not yielded.
(Interruptions)*

* Not Recorded

SHRINIKHIL KUMAR : The POTA was draconian. POTA's provisions have been removed and only the normal law
will now be utilised. This is a very fine distinction and | am sure you will be able to understand it, if you were able to
understand the law. ...(Interruptions)

Now, | come to the problems and the major threat facing the internal security. Much has been said about that, so |
need not repeat that. | would like to place before this House and invite the kind attention of the hon. Minister of
Home Affairs to certain suggestions on how to go about dealing with these problems.

First of all, as far as terrorism is concerned -- and | am going to deal with some specifics, with your permission, Sir, -
- it is necessary to draw up some kind of an operational plan of action. Unless you do that, our effort to deal with
terrorism in an effective manner will not prove successful at all. We need to have a long-term perspective plan and
we should have some kind of a strategy, and for this a few components will be something like this:

a. Area-specific annual plans will have to be made to counter terrorists groups active in a specific area;

b. There has to be a policy of conviction in areas where terrorists are thin on the ground and the network is
relatively weak. They should be selected and through operations, they should be eliminated. Their presence
should be totally eliminated from that area. Then, we should saturate this area with our own troops and with



our own security forces to see that they do not come back again;

c. There has to be a great deal of coordination. The present degree of coordination between the Centre and the
State Governments is not what it should be. This should be in respect of not only plans of action but also
equipment, arms, ammunition, etc. But most importantly, there has to be a very facile system of exchange of
intelligence. At present, one hears that there has been put in position some kind of an organisation which will
aid and assist the exchange and transfer of intelligence. But until that is done, any plan of action will not be
implemented effectively.

d. At the same time, we will have to take into account the fact that we have seen in various parts of this country a
concerted attempt by Left Parties. Left Wing Extremism is spreading and it has spread from Maharashtrra right
through Andhra Pradesh, Madhya Pradesh, Chhattisgarh, Jharkhand, Bihar and into Nepal. In July, 2001, a
special organisation was floated - The coordiantion Committee of Marxist parties and their organisations. It is
an umbrella organisation which is overseeing coordination between all those different Left Wing Extremists
Groups which have been active in these States — Maharashtra, Andhra Pradesh, Chattisgarh, Jharkhand and
Bihar.

The whole idea is that they have built up links from one end of this country to another and they want to convert it
into some kind of a combat revolutionary zone. This is an ideological movement and it cannot be countered as a
mere law and order problem. There are socio-economic factors which have led to the rapid rise of Left-wing
extremism because every possible action has been taken by the law-enforcing authorities to combat them. But they
have failed. On the other hand, this whole movement has been increasing. It has been spreading all over. The most
menacing development is that it has linked up with a new organisation called Kamtapuri Liberation Organisation in
North Bengal. This link-up is further made more menacing by the link-up with the Maoists in Nepal. My request to
the hon. Minister of Home Affairs is this : it is all very nice to enter into a dialogue with the Left-wing extremists in
Andhra Pradesh. But that may not alone be the answer. First of all, this is not something that is confined to Andhra
Pradesh. It is one single movement and it has leaders spread all over the country. There has to be one single
coordinated approach. If there has to be a dialogue, it should be a dialogue to cover all the States which are
affected.

Secondly, you must think in terms of socio-economic reforms. | come from a district and my constituency is covered
by a district which is affected by Left-wing extremism. Not only my district but the whole region of South Central
Bihar is affected by Left-wing extremism. We have also seen that this movement is now spreading into other parts
of Bihar. | have seen that myself that there is need for socio-economic reforms in these areas.

| read in the papers that the Andhra Pradesh Government has decided to distribute one lakh acres of land in Andhra
Pradesh. It is, perhaps, part of the strategy to give to the landless what they need and what is an important reason
for their feeling upset with the Government and, therefore, they appear to be easy meat for the theories of the Left-
wing extremists. This alone will not do. It will have to be a coordinated approach.

Some six years ago a coordination centre was set up by the Ministry of Home Affairs. It was expected that this
centre would coordinate action in the policies between Centre and different States concerned. | do not know what
has been the overall result of this coordination centre's activities. But if we go by the fact that this movement has
spread, obviously this coordination centre has not been doing what it should have done or what was expected of it.
| would, therefore, urge that this coordination centre's overall perspective should change and it should have in its
view the local problems and we should come out with solutions to the local problems especially those relating to
land-holding particularly.

There is a new scheme that has been introduced which is called Food-for-work scheme. Some 150 districts of this
country have been chosen in which this scheme has to be implemented. | am sure the criteria followed for choosing
these districts must have been very well thought out. But a good many districts which conform to the criteria have
been excluded and it is these districts which are

affected by Left wing extremism for the simple reason that people in these areas are below the poverty line, they
have no access to any employment and until some arrangement is made for their employment, for them to be
gainfully employed particularly, we will not be in a position to combat this movement. This movement has to be
combated not only in an ideological basis but also through administrative and executive steps and developmental
works.

16.00 hrs.

Sir, | will now come to the question of communal sentiments. There have been, in some recent years, much written
about the threat to India"s secular fabric by this communal movement. | would like to take you back to the year 1989
and a little before that when the movement of building of the temple at Ayodhya led to a countrywide agitation and
in its wake came a great deal of bloodshed. If we fast-forward this period from 1989 to last year or to last two or
three years, we find that the insistence of religious fundamentalism has been the cause for this movement of



communalism throughout the country.

I must, with due respect to all those who are seated opposite us, bring to the notice that whatever happened in
Guijarat is a blot not only on the State itself but the whole country also. If | say this standing here, | might be taken
as a person who is interested and is biased, but when the country"s topmost court, the Supreme Court also has the
same view to the extent that the cases that were registered in Gujarat and were tried in Gujarat, have now been
ordered to be transferred out of that State and to be tried elsewhere, it should send a signal, message to the people
that we need to treat this country as a country which has a great deal of importance attached to its secular fabric
and if this is to be rent asunder, then this country and its whole fabric will collapse.

A== fae it 59 awa agt T8 € § S99 S aEdl o B Uge 9 HEl dd o AT SAG! UTel wel weat off fF g waw W @ 9 g
AR 9 a G| F ST qudt g & 99 3 wReR # O @t i 7 garn? # o @rn @ e € @ 9 e € 5 9= www @ a1 Té
arg 1a€| (aumE)s=i a8 e € 6 Rt o ' # W@, Al e a9 &€ (@auam)aE St AR & a9 & &€ (@raum)
Higwg weltd - Ffex a1 adl a=rd 18€] (Faum)

(Interruptions) *

* Not Recorded

MR. SPEAKER: Do not take those things.
&€ (czagm)

st Fifae HHR : &, 98 8 "ol 218€, (FaE)FEH I I W €, FEd € (6 oG aF wd J W@, AR TE e 18€] (aum)
#t G W1 1 R HIE A T TE & @ 86 Javewl d9 a9 §ha ¢ 13€| (@aur)
3eqE HElRd 9 8l
4€| (zwaur)
MR. SPEAKER: Hon. Members, | have allowed you one intervention, but it cannot go on.
&€, (@aer)
st g HHAR : o 91 o1, S B A Rifie F <@ § S T4 aw@ 98 w5 @ 218€] (@9ue)
MR. SPEAKER: He is very law-abiding. He has said that Supreme court has ordered. How could they construct it?
...(Interruptions)
MR. SPEAKER: You are right. | have endorsed your view.

SHRI NIKHIL KUMAR : | have three small suggestions to make. First is about our border management.
...(Interruptions)

MR. SPEAKER: A very knowledgeable speech is being made.

SHRI NIKHIL KUMAR : Sir, we accept that illegal migration is a serious problem and it is important to check this, but
this should be done through the management of our borders. | would recommend that our border-guarding forces
should be given modern arms, ammunition and every possible equipment which is modern and sophisticated, like
sensors and other things, which the latest scientific technology has given to us. It should be made available to
them. This should be, | suppose, adequate to enable them to detect infiltrators and take action, both by day and by
night. Our own DRDO is quite capable of producing this equipment, but if it takes time, then we should look around.
| am aware that there is no dearth of such equipment in the world market. | am not suggesting any specific gadgets,
but | am sure that the Government will apply itself and make the right choice.

| will emphasise the need for a fast-track procurement mechanism. Often, there is much avoidable delay in the
procurement process, and this does not serve our national interest.

Secondly, there is a standard strength fixed for all the Border Guarding Forces deployed on the borders. For each
border, this strength has been fixed on the basis of a detailed survey, and research of the demographic complexion
of the areas on either side of the border, and other problems. But large areas have been left uncovered, and this is



one reason for having the problem of infiltration. | would say that this is because of the large areas, which have
been left uncovered, for practical reasons.

The Border Guarding Forces have been withdrawn from the areas of their deployment, and posted elsewhere to
look after the internal security duties. If they are to be diverted from their primary duty, then obviously, they will
leave large chunks of areas uncovered, and it will help, assist, and aid illegal migration. | would recommend that our
paramilitary forces or the Central Police Force, which have been raised for some specific purposes, should be
returned to their primary duties, and should not be taken away and posted to do other duties, which are not covered
in their primary duties. If it becomes necessary, then we should even raise additional forces, but the security forces
should be posted at the places of their primary duty.

Thirdly, the surveillance along the border must be supplemented by fencing. | have mentioned it in the beginning,
and | would like to repeat it, so that the hon. Minister may kindly give some thought to it. | am saying this because
work on the fencing is not being done at a satisfactory pace. If it is to be completed at an early date, then attention
will have to be paid to it by the Government.

Fourthly, we have been discussing in this House, and even outside, and we have been paying attention to the
border security, but we have not paid as much attention to our coastal security. My recommendation is twofold.
Firstly, the responsibility for ensuring the security of the coastline, except the riverine belt, especially, along the
Gujarat border with Pakistan, should rest with the State police. Secondly, modern watercrafts should be given to
the forces guarding the coasts so that they are able to patrol the shallow waters. The Coast Guard and the Indian
Navy should not be alone held responsible for this. They should be there to coordinate their efforts with the State
police, which should be in-charge of the coastal security.

MR. SPEAKER: Mr. Nikhil Kumar, | have given you more than 25 minutes.
...(Interruptions)
MR. SPEAKER: There are other very illustrious Members also, who would like to speak on this issue.
it Fiifae AR = wrE IEstard goaa of 9 gfer & Rerd & ar # 9ga ard @1 oft| &€ (zaum)
SHRI AJOY CHAKRABORTY (BASIRHAT): Sir, it is his maiden speech in the House.
MR. SPEAKER: Itis all right, but it does not mean that it will be unending.
...(Interruptions)

MR. SPEAKER: If the Congress Party is allowing all its time to him, then | am prepared to give him more time to
speak.

...(Interruptions)
MR. SPEAKER: Mr. Nikhil Kumar, you are making very good suggestions.

SHRINIKHIL KUMAR : Sir, | was submitting for the hon. Home Minister's consideration that advanced technologies
are available to us now, and this should be made use of to equip our security forces to make them more effective.
The latest laser-based techniques are now available in the world market like the digital imaging and identity kit,
cellular telephone data analysis, forensic narco-analysis / truth serum analysis, etc. There is no dearth of these
items of equipment. | am sure we would be able to access some of them, and acquire them to be given to the
security forces, so that these forces get well equipped. They would become modern, and they will not have to resort
to third degree methods. With the assistance of these scientific techniques it will not be necessary to go in for the
special law provisions, as was given in POTA. At the moment, the general laws will be adequate, and it should be
adequately put to use.

MR. SPEAKER: Thank you very much. | compliment you on your very constructive speech.
Shri Md. Salim.

Higwg Aol (Herhdar-Iax qd) : 3178 Helcy, fae Gl Udh dgd ol Hewqul e & i foTd <R 9 &9 R @ €, 396 ok 4 ¥ faw
H 39 a9 B GHE ATFETR S BT Sl TS W €, Bel BH, el el I9d AT-3TAT BRI | A8 A9Hiad 8, g AreEiie g, ae
TE B, are Wfhar & a1 Qe A 8, e W SR @ o iide geen $1 fAuda wend gedl o %@ €1 #9R1 9w aga fawra <9
€| ugl &% g, H WM iR HF wifaal & <1 Ed € g€ a1 g et € 6 e Ol B v ail 9 doit us W@ 2



Y EXDHR $H FAldl DI HEToN XD g1 &1 8 THH Hebd & G¥hR @I e & fh a8 siaRe g &t gHldl ®I wier 3R 999
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ISHT B T A B, A A IHS] (iR 8, SIRES-IS1 & AAmadt gare d 8, 9 e @1 R 2, IR wew &1 e g R 8,
fagr &1 o &1, st et @ fvw €1.8€) (@aum)

ORI H MY 98 U AR AR 2| IHS A1 ARG 99 91 FHA1, AeEars o o071 89 <@ fF e 31 guel | ard-arue
IAfae FRUT @, Refiforra wemiefiey &1 SmTd B, AN B 9 &1 SURSR Ie-ita & I &, g1 &R il & @89 9 9@}
e & HROT 719 ft e 3R arfaRe gRem B W < gk BT WA HT 0 @ 2l

anft =it FRee FAR U= o gWE ¥ 91t %2 9| I8 o § Use 9 Yferd s # | #9 Aegra off @ ar ff g 3 W o1 orgWa 9§ 9 %
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STR] HEHR | S ST SEATHT € IT SR 99 # S e wericforte A1 fig weriefone € I e SH fig-que e Bt e $t ave SEd
£ & ot ord oflv oTHEI o wa 3 Wed # Hft v afe wivg o HR & W Y g ofR Hen T & AMel @t avE o W@ o fadt
qrHd TR S H Y T 411 SR Avecd! €, a8 AR oot Wre 3R WHe ¥ 9ud! a9 ¥ %2 € TRAT srer-orer & wifd g9 s & 21 us
IR AW B 1Y U 991 @ew B1 gy WRBR M B 91D T[orid B 98 991 ABT § Fifs o B Q¥ &9 7 J@r &1 gAE ofies @ fag, £
IS AT FiFe 799 D g fow ave SrafieRad, |afvs & dea Tt wrag 91 @ omg, wv wrarsd J. o ifard iR gue B
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# wd &, afew R # A @ B e @1 | 3R B STBIdT H TN oY U0 e g @1 Jrue-omae afte | Wew foran o T €, wel
! e oo &1 Wew e 2, 98 SUS! o ofdl 21 3P # 3R 99 &1 WeW el a1 98 99 BT eI o | A8t 3R et P Hew &
HEW fiel @1 98 AR &1 |ETw ol | gt AR Wi iR dueney # vR Aieae &1 HWewW el a1 98 AT BT W ofdl | & STer-3reAT
=eft T8 o o 59 a9 q A1 @ Hael B IURA W@ | R forg wwwn @ 6 a€ dact ¥ &7 siEw+ AT E @1 8| T8 di) B
T, HHT IR F% SRR B &1 7en A 2, AfAS=h &1 Amver € | siakicag &1 Sl AT 8, 98 ARy A R & 3R @ 8| WH
A @ forg w8, AR 8, o 2, o @ AfR O AT O SR A U WTE W gEN WTE Hd e § 3R REER v & farg wanford
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g Fifep STH! a8 a1 Ugd 21 T @rT 9l fre &mar § 98 40 W €, I8 I TIEIse B W ©l $9 O¥8 ¥ 98 @M I @ 8l s
T8 g oy iR i Surer &<t ekt 81 F v arueft B9 @ A W A R e @ ToR | <@ar § 7 R fEn anfa @t o & <@ g A
fopeft watol FoiRy & S@ar € 3R 7 & 59 # dad |l Us A FH AIHAT AT €| THN SEIYe HHS @l U 3 & AN § U € 5 oo
U, Yo, B, 3SR 981 39 | 1 T8 3R F$ FIA a1 &1 § A BT IR 8 TR Afeh A & g |t 918 a% 894 odl & %
PO T8l AT S| ST W ol TH TH HIFGl W N1 o Il l I” A UgH @1 8| THH! AT A9 g ¥ @A AMRY| oK H Qv FHwel g Al
AR S 6 78 A1 AT € sHfery ool 9 @ @ 21 eihd 4 | Wt S Wil # w'd € 99 ufde ¥ arew o 8, onft H1 fifae AR
St @1 g, Se wet 5 RO |t Ue ek &1 Aren T8 81 At TA.EH. IeY P AR @ 2| S ed wReER @ 3R A e o
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f Reefrax fear &1 A€ (exaer)

MR. SPEAKER: Do not bring the Speaker here.

Higwg |t : e wors fig A9Rae dgar, o= d 4 diew off 7 wfta & 21 # et g9 swferg aigm 5 fFa 79RY | &9 <wd €
@1 ST 8 AR ST S|

"Experience has shown that the lack of timely concern or failure to deal with the demands of the
aggrieved elements invariably leads to enhanced estrangement and the later resorting to violence. When
such situations get out of hand, the traditional approach is to deal with them merely as law and order
problems. In many such cases, the disgruntled elements abetted and supported by adversary external
agencies are easily persuaded to adopt the gun culture and when such developments take place, we see
the beginning of militancies and insurgencies. In this context, it is necessary to ensure that the coercive
powers of the State are applied only after due deliberation. While dealing effectively with the rising
disorder, the State must remain equally responsible for taking timely measures to identify and deal with
the root causes of any situation which is likely to generate an internal security problem. The achievement
of such an objective would call for timely and systematic attention in dealing with the socio-economic
problems of the masses and also showing due concern for their political demands and aspirations."

Stanft isa RAaea A aa gg oft, Ty TRER T ad TR @ 8, W FFR D IR A B, Tf ¢ & IR A &, I78 S Hepot &, ot
fewdferhaem € < 7O € i SHhfcd TINIE & S96! o 71 8, e fIera &1 qmen 8, 978 I99TR &1 94T &1, 99 W) i Tew
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16.30 hrs. (Shri Ajay Maken in the Chair)
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MR. CHAIRMAN : Whosoever is speaking without my permission will not go on record.

(Interruptions) *

* Not Recorded

*a€!* Expunged as ordered by the Chair.
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MR. CHAIRMAN: If there is anything objectionable, it will be deleted from the records.
...(Interruptions)
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MR. CHAIRMAN: Let him speak. Let him make his point. You can make your point when your turn comes.

...(Interruptions)
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MR. CHAIRMAN : Mr. Owaisi, when you get your chance, you can make your point.
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IR YRIET &I W B A B TAF & A1 37 9 AR W e 57 $1 AERd & R 39 99 B HEREl W S &7 DI SI6d 8] A9 g
e & forg St w9y R, Suas fog & smusr amrd §

SHRI TAPIR GAO (ARUNACHAL EAST): Hon. Chairman Sir, | thank you for giving me this opportunity to highlight
the internal security problems of our country.

Right from the very beginning, before and after becoming a Member of Parliament, it seems that we have learnt
only to give a commentary on the internal security problems of our country. &a @i &1 2@ =1feq f& sridRe qRem o1
TR s avE ¥ &S € iR 9% 39 < 4 39 9o @ &7 We have to look into the grounds or causes of the spread of
internal security problems throughout the country.

Seniors have deliberated a lot on the Jammu and Kashmir issue. Members have deliberated on the naxalite issue.
Today, | would like to tell this august House that there is no State called North-East, but there are eight States in
the region. | want to deal with issues related to the North-Eastern states. The Government of India is always
repeating one mistake. Whatever be the problem in the North-East, it uses only one yardstick and it uses only one
eye, the eye of law, to look into the problems of the North-East. We have got eight States, including Sikkim. We
have got different ethnic communities in different States. It should be dealt with having these ethnic differences in
mind. In Meghalaya, Nagaland, Manipur, Mizoram, Tripura, Assam, Arunachal Pradesh and Sikkim, we have got
different communities. The problems are not similar for all the States. Today, after Jammu and Kashmir, the North-
Eastern States have become the fertile ground for the underground activities of the ISI.

I would like to highlight the ground cause for these underground activities in the North-East. The Government of
India has laid its own trap for insurgency and underground activities in the North-East. We have got Mizoram
Accord, Nagaland Accord, Manipur Accord, Bodoland Accord and Assam Accord. Which

one of these Accords or Agreements was fulfilled by the Government of India? This is one of the causes for the
alienation of the people living in that part of the country.

Now, | will deal with State-wise issues, highlighting only the few basic points. Let us take the latest example of
Manipur. Recently, my sisters and relatives of Manipur stood naked protesting, in a democracy, against a law which
was brought by the then Viceroy of British India, Lord Linlithgow in 1942. When India got independence, this law
was abolished. But in 1958, when Shri G.B. Pant was the Home Minister, this august House brought that law for the
North-East. Right from that day till today the Government of India"s attitude towards North-East was wrong. g7 f&=&
d Fed ¢ b gd-9wr & forg Fwlar 39 R § € e el

The same laws which are applicable to other States could have been implemented in that part of the country also.

The simple meaning of Armed Forces (Special Powers) Act is to Kill civilians on mere suspicions. Again this law was
amended in 1972 and applied to all the seven States of the North-East. The Government of India has placed the
people of North-East in the dark. Emergency was imposed in the entire North-East. All the agitators and all the



people who are agitating against this Act are not separatists. It may be limited to a few. But the Government of India
has taken it for granted that anybody or any group that is agitating in the North-East is a separatist. That is not
correct. Today, | would like to inform this august House that the people of North-East are Indians, they will remain
Indians and India is our country.

Because of this law, in Manipur, our sisters and mothers stand naked. This is shameful in a great democratic
country like India.a€] (Interruptions) | am mentioning about all the seven States of the Region. In spite of taking the
initiative, in spite of looking into the Manipur issues, one Committee has been constituted to look into the Armed
Forces Act about which the Manipur State is agitating. | would like to request the Home Ministry and the
Government of India to look into Section 4 of this Act where, on a suspicious ground, they can kill anybody without
producing any warrant and all that. & e ® ®1 78 F98 @ iR TETe oife fear 3|

This Manipur issue is not similar to that of the issues of Arunachal Pradesh. | belong to Arunachal Pradesh.
Arunachal Pradesh was treated as one of the peace-loving States, islands of peace in the country. Now, it has
been affected by the Naga underground terrorists. Recently, on 26" November of last month, one of my close
friends, who was a Zilla Parishad Member in Lohit District was kidnapped. There is the other district Changlang
which is also affected. We have got the Chakma refugees. They came to Arunachal Pradesh. This is the gift of the
Congress Government of 1964. When there was a clash between the Hindus and the Muslims in Bangladesh, many
refugees had been settled in Arunachal Pradesh without taking any cognisance of the local leaders of Arunachal
Pradesh. Then, Arunachal Pradesh was known as NEFA. About 4000 refugees had been settled without any
consultation with the local leaders. The refugees came. Now, there is a nexus between the Chakma refugees and
the Tripura underground terrorists. #X v& weft fran T & Fav 9, I= Uoe 26 Ta=R F1 fHeu fFa T1| I7T9 20 oG T9A B
feric @t 78, AP 18 o vuA A M 5@ gferw A = A, A g @ B I gES f ARG S H qwn Ry ww 2

When the Police Department of Arunachal Pradesh arrested six people including one lady, it came to be known that
they were all terrorists from Tripura. This is the position of the peace-loving State of Arunachal Pradesh. | have
given a memorandum to the hon. Home Minister to look into the refugees issue in detail. They should be deported
from Arunachal Pradesh. Arunachal Pradesh is protected under the Bengal Regulations Act, 1873. We have got the
Inner Line Act, the inner line pass. In spite of all these laws, the Election Commission has directed the Government
of Arunachal Pradesh to include the refugees in the voters list whereas the Government of India has not given any
citizenship right to these refugees. So, this is one of the causes. In future, internal security problem will be
generated from this cause.

In Assam, we have got the Assam Accord. We have got the Bodoland Accord. None of these Accords and
agreements has been implemented by the Government of India. So, this is the reason why the inhabitants of that
part of the country are feeling alienation. zrgs ®5 8, gafay # qamn agm & qar vl & oy Area ) Braw @t T,
under the leadership of Shri A.B. Vajpayee. Ten per cent of this fund allotted to each Ministry should be given to the
North-East. They are under the Development Minister of the North-East. sims @& feam & &, a8 ®ede g9 w51 & a
3R qafoR agl @ i B 59 AR H 9 R 9| 78 ft tE 991 SRT 81 3 a@ W ft AuTerd $ U 8, q81 ofS. TH.ATS. oTH H
Even | have got objections to the statement made by the American diplomat. It has come out in the Assam Press
Release saying that he is ready to modernise the Assam Police Force.

17.00 hrs.

B 399 W a8 & sgydsns giferh & smur w U weede fdar Wi is an insult to the country. We have got objection to
this. We have got the ability and we have got the manpower to look into it. ...(/nterruptions)

MR. CHAIRMAN : Mr. Kirip Chaliha, when you get your chance, you make your point. This is his maiden speech.
Please do not interrupt him.

Mr. Tapir Gao, please conclude. You have already taken 10 minutes.

SHRI TAPIR GAO : Sir, the Border Security Force has been entrusted with the task of manning our border with
Bangladesh. Out of 4,000 kms. border, 368 kms. of border fencing has been damaged. | would like to know what
action the Government is taking to protect the damaged fencing so that daily infiltration from Bangladesh can be
stopped.

Then, the IMDT Act should be repealed immediately. Until and unless this is repealed, we cannot stop infiltration. In
respect of this, the hon. Minister has made a statement that this Act would spread all over the country. If this is
done, this will not be beneficial to the internal security of the country.



SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Mr. Chairman, Sir, it was with some amusement that | heard Prof.
Vijay Kumar Malhotra speak today on the internal security scenario in the country and also with a tinge of sorrow.
For the Congress Party, the question of internal security is not a matter of party politics. In fact, it cannot, and
should not, be a question of party politics for anybody in the country.

Sir, during the last seven years, the Congress Party, sitting on the other side, extended full support to the
Government on the question of internal security and today, with barely seven months on this side, one could not be
but amused to hear the BJP leaders diagnose the entire problem in a way as if it was the making of somebody other
than the BJP.

When | stand here to speak, | am conscious of the fact that the people of Jammu and Kashmir have been subjected
to untold sorrow and suffering during the last almost two decades. A large number of people have been rendered
homeless. They had to leave their homes and hearths for the most unhelpful environs of the refugee camps. But at
the same time, we cannot lose sight of the fact that it was the Congress Party, many years back, which initiated
steps to bring about normalcy in the State and it is the Congress today which is determined to do so.

The Prime Minister recently went to Jammu and Kashmir and taking a holistic approach of the entire problem, he
ordered - this, of course, would be criticised by the Members on the other side — reduction in the number of
security forces posted in the State to ensure build an environment of mutual trust and understanding. At the same
time, an economic package of Rs. 24,000 crore has been announced. Much more has to be done and | understand
that.

Sir, again | was surprised to hear Prof. Vijay Kumar Malhotra taking objection to one word which the hon. Home
Minister may have used somewhere about the terrorists. He said, S5 w1 %ea1l #1 &t &1 941 e § 31 e 82 9
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is a socio-economic problem as well and it was with that in mind that we went to election and you know what
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SHRI AJOY CHAKRABORTY (BASIRHAT): Thank you, Sir. Today we are discussing in this august House about
the internal security of our country. It is not a mere law and order problem. Not only in our country but at present
there is a phenomenon of problems of internal security in the whole world also. You see our neighbouring countries
like Sri Lanka, Myanmar, Bangladesh, Pakistan, etc. and also the two most powerful countries of the world, USA
and Russia. The problem s there in different countries for different aspects and for different reasons, whether it is
on religious basis, whether it is an ethnic problem or whether it is a socio-economic problem. There are so many
problems concerning this internal security of different countries.

But now we are concerned about our own country, our own motherland. | heard the speech of hon. Member Shri
Vijay Kumar Malhotra. | heard the speeches of some Members of the Opposition Benches. They are considering
this problem as a communal problem. They are accusing one section of religious people, those of minority
community of our country who have sacrificed their whole life for the Independence movement and who have
contributed much in our country's nation-building process also. But we are considering this problem as a socio-



economic and humanitarian problem also.

The emphasis of speeches of some of my friends is that the madrasas are the only problem for creation of this
problem; in these madrasas the orphan boys are coming and staying there and they are learning some lessons
which are anti-national, anti-India also and that is the main reason; and madrasa is the pivot of the dispute and
insurgency and internal security of the country. | have heard one of the leaders of the BJP Benches. Their one-
point programme is on Bangladeshi infiltrators and that is the main problem of this internal security situation of our
country.

Day before yesterday our hon. Minister of Defence visited Kolkata and told in the media and to the people also that
we should deal with the matter not with the arms but with a sympathetic view. The President of the BJP and the
hon. Leader of the Opposition visited Assam and West Bengal in order to boost up the morale of his Party workers
who are now demoralised after the elections. He told in the media in Guwahati and Kolkata that he advised his
workers to fight against the Bangladeshi infiltrators.

That is their main programme. That is their one-point programme there. Sir, | am residing at Indo-Bangladesh
border and the border is at a stone"s throw from my house. Sir, you do not forget that the language and the culture
is the same of the people of West Bengal, the people of Tripura and some parts of Assam, and the people of
Bangladesh. We are singing the song of Rabindranath Tagore and Qazi Nasrul Islam. We belong to the same
culture, same creed and same language. So, | say emphatically that people are going from West Bengal, that is,
India to Bangladesh and coming also from Bangladesh to India. This is happening not only at Indo-Bangladesh
border, but at all the other borders also. That is not the problem of infiltration. My emphasis is on this point. That is
why, the Bengali-speaking people were subjected to harassment and torture in Delhi, Mumbai and other places as
they are speaking Bengali and some of them belong to the minority community also.

| want to remind my friends of what is happening in Andhra Pradesh, what is happening in Jharkhand, Maharashtra
and Bihar. In all these States, there are taking place the activities of the People"s War Group and MCC who has
connection with the Maoist group in Nepal. | want to ask whether they are doing all these activities on the basis of
religion or with some communal angle. There is some basic problem also. Do not forget that after the Independence
of our country, we are making Golden Jubilee celebrations with charm and in a colourful way. But

it is also a fact that since then, thousands and thousands, lakhs and lakhs of people are living without any bread,
without any shelter and without any home. We should consider all these things from the socio-economic point of
view.

My esteemed colleague Shri Mohan Singh pointed out correctly that before 1977, naxal activities had spread
throughout West Bengal, but after the Left Front came into power in West Bengal, land reforms were implemented
and land was distributed among the tillers. The top people had become landless because they had given their land
to the tillers and this programme was successfully implemented in West Bengal. As a result of that, naxal activities
subsided in West Bengal. Now, | come to Andhra Pradesh. Andhra Pradesh Government sat with the naxal leaders,
with leaders of People"s War Group. What did they demand? They demanded that land should be given to the
tillers. In all the States - barring West Bengal, Kerala and Tripura - whether it is Jharkhand, Bihar, Orissa or Andhra
Pradesh, the big landlords are there and the landless peasantry are not getting any land. There, the programme of
giving land to the tiller has not been implemented.

Sir, these activists are not alone. They are getting support from a large number of people. Without the support of
the people, they cannot initiate or start all these activities. So, we should pinpoint the main thing behind the
problem. Their diagnosis is different and our diagnosis is different. We consider this a socio-economic problem.

In the North-Eastern States, there are so many problems. In Manipur, one problem is of Armed Forces (Special
Power) Act. Kangla Fort is under the control of the Army and since long, the people of Manipur have been
demanding withdrawal of this draconian law. | say that | am not denigrating the Armed Forces, | am not denigrating
the BSF. All the police forces of our country should be strengthened. We have no objection to that. But the attitude
of the BSF and other paramilitary forces should be pro-people and they should be fair to the people; otherwise, they
cannot subside all these problems.

| remind the hon. Minister that he knows of Manorama episode. Two or three years back, we had visited Manipur.
At that time, Manipur was burning. Thereafter, elections took place and popular Government was formed. After that,
due to Manorama episode, again Manipur is burning. What happened in Manorama case?

You all are aware that our sisters and mothers are running naked in the streets. It is a sorry and shameful state of



affairs of the civilisation of our country. We should understand that it is not a matter to be solved with the help of
arms, or sword is not a solution to deal with these problems. One has to go to the root of the problem to solve these
problems of the common people of our country. Otherwise, so many projects can be declared, but they would be of
any use.

Three Prime Ministers went to Assam, and they declared so many economic packages for the people of Assam,
Manipur, and other North-Eastern States. Many Prime Ministers have also visited Jammu and Kashmir, and have
declared so many economic packages to solve their problems. The Government should ensure to solve these basic
problems immediately.

| have the utmost respect and regard for our hon. Home Minister. | would request the hon. Home Minister, who is
very competent, to please look into the matter from socio-economic point of view, otherwise, we will not be able to
combat this problem, and subside it.

SHRI KHARABELA SWAIN : Are you referring to the socio-economic problems?
MR. CHAIRMAN : Shri Ajoy Chakraborty has concluded his speech. Nothing else will go on record.
(Interruptions)*

MR. CHAIRMAN : Shri Ajoy Chakraborty has completed his speech. There can be no questions afterwards. Nothing
will go on record.

(Interruptions)*

* Not Recorded
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SHRI KIRIP CHALIHA (GUWAHAT]I): Mr. Chairman, Sir, thank you for giving us this opportunity to discuss this very
important subject, the subject of internal security.

National security, be it internal or external, cannot unfortunately, be a uni-dimensional affair. It cannot be a uni-
dimensional affair because security depends upon a huge number of factors. You also got to have an attitude to
understand the problems of security.

I thank Ramji Lal Sumaniji for he has forwarded his arguments and placed his views in a very constructive, unbiased
and non partisan manner. He has been able to speak in a manner due to which situation does not get aggravated.
Unfortunately, many of us, because of our very firm, maybe wrong, convictions about ourselves, tend to pass
comments which can have detrimental repercussions in many places, especially in places which have high
sensitivity, places like the North-East. One's comment in this highest forum of democracy about communities can
have repercussions which may lead to aggravation of national security. That is because, national security, as | said,
is not a uni-dimensional phenomenon.

Shri Santoshji will agree with me that to build up national security, internal security or external security of the
country, fw gfe wrd | @1 fifard & RraaiRd e aet 81 7o <9 &1 iR, I9@t afda s9iRl |l | g9r o %) 8, <
wametee Rrgee €, saR < @t ot |4t =it 2, development, food security, ethnic pride and contradictions, isolation,
religious differences, # &t ard RreIRE &1 gt 21 e fAferd) a1 gfera @ &t iR = a7t 21 7€t oS-t & &= &, S
wred § i a9i-a9 ard &< if we act in a partisan manner and if we act like great patriots only by critising the present
incumbent, we become extremely efficient, then, we distort facts, then, we lose our sense of reality and then our
appraisal of national security cannot be realistic and true. After all, as | said, national security cannot be a matter of
politicisation. It cannot be a matter for personal interpretation because national security, even internal security for
that matter today, has connections with international agencies, international events and global events. & st gt
ATt &, 9@ AT AU B W IR H g of T T9-UH guerkiieYH & €, s fag § w1 %€ | feel very funny or discouraged. uE



arrgett oifw FifirT svewe 98 21 Parliament is not an assembly of clashing interests. When we discuss issues like
security of nation, when we would talk of defence; when we talk about law and order, and for that matter when we
talk about a number of vital problems faced by this country, this is a deliberative assembly where we ought to get
together so solve certain problems. @Ei w fSafén Tgvew @@ I1 sv=-av7 Gifafeda goiveT S dHx va Fped 8 &, 94!
IS B TEd oRe 6 HE | gIR 8 ffex wee & Raems feadt wrdt srware € frat art ard € 9 % 6 #d 7 w9 $© a5 @Fan

21 6 | # S @ilg g1 8, St # 89 9 81 We have high respect for him. & @tg go1 @t te wmedft 1 va #ifen # <t grea s @
2 3% anft v 3R &A1, gaw A S gTed B 2, @ T <1 ¥ e O YR TR &9 T 2| fLo R H1 S 6 | T 9 €, SH g aw

21 We have seen the problems. We have seen the Prime minister of this country very very pitifully giving big
dodgers - this is thus far and no further. Brinkmanship cannot be statesmanship.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM
NABI AZAD): Sir, | have discussed with other colleagues also regarding extending the time of the House up to 7 0"
clock and the hon. Minister of Home Affairs will reply tomorrow.

MR. CHAIRMA: Hon. Members, shall we extend the time of the House till 7 0" clock?
...(Interruptions)

i araEiq AEdid (ASYR) : svexa R & gaa aa way 27

SEVERAL HON. MEMBERS: Yes, Sir.
...(Interruptions)

MR. CHAIRMAN: So, the time of the House is extended till seven o" clock.
...(Interruptions)

=t AT (HE 39 W d 989 Hargd, aifs Sl @R AT TE i Wb, el ara | 1a€| (aur)

it A Tt 3T 2 G A T W E, 3R I FA dleldl A1 HA I8 W AIUS AF G| FA I 11 q9 AR Al Fedl, 3@ B9 arerd
&1 S ot B & T avel|

MR. CHAIRMAN: No discussion. Nothing will go on record except the speech of Shri Kirip Chaliha.
...(Interruptions)

MR. CHAIRMAN: Shri Chaliha, you can speak, but there should be no discussion between Members.
...(Interruptions)

SHRI KIRIP CHALIHA : | am concluding, but my party"s time is there. ...(Interruptions)

18.00 hrs.

What many of my friends have said is this. You cannot analyse the internal security problem of this country with a
jaundiced eye. | do not like to be an agent of my party when we talk of internal security. | come from North-East. |
speak about terrorism in North-East. | have carried the dead bodies of my colleagues who were victims of terrorism.
| have fought terrorism on the face of it as a Youth Congress leader. | carried dead bodies. | know what these guns
are. Let me tell you about the scenario in the North-East. | compliment the Home Minister repeatedly for this. | think,
he is the right man with a right temperament. =i @& @red € f& svR wEl taafem g, RRFT &rm, Taaage i diae gt
31y ST A T B, 3t wfda @1 weww w? .. (Interruptions)

MR. CHAIRMAN : Please conclude. There are about 15 Members to speak.
...(Interruptions)
SHRI KIRIP CHALIHA : | come from North-East. You must give me a chance to speak. ...(Interruptions)
SHRI KHARABELA SWAIN : He is using high-sounding words. He has nothing to say. ...(Interruptions)
MR. CHAIRMAN: Nothing will go on record except what Shri Kirip Chaliha says.
(Interruptions) &€;*

SHRI KIRIP CHALIHA : Sir, about the North-East we have a very peaceful negotiation going on now with Naga
rebel leaders. The Commander-in-Chief of ULFA who had all along been saying that he would never come for talks,



for the first time, he has sent feelers saying that he is willing to come for talks. For the first time, the NCDFB has
come for talks. In spite of all the politicisation by the BJP and the then Defence Minister who did all the negotiations
with the insurgents with political motive the Manipur situation has improved. Now, it is back on the rails. And |
congratulate the Home Minister for his patience, for his statesmanship about the handling of the situation. What is
the harm in talking to naxalites? Do the naxalites not have an ideological base? Is it wrong to talk to naxalites? That
is what they say. They want to convert this whole country into areas of naxalities influence. Forty per cent of the
districts are today ravaged by the menace of naxalites. Prof. Malhotra was saying that we must apply force. | just
remind him what has been said here. He will agree that the use of force is only temporary. It gets subdued for a
moment. But it does not remove the necessity of being subdued and the nation is not governed just perpetually to
be conquered. Just because you have the Army, just because you have a huge police force, just because people of
Manipur or Nagaland or Tripura or the North East are small in number, you do not use this as a solution. Prof.
Malhotra will agree that the process of dialogue, the process of understanding small nationalities and their problems
and grievances is important. Why should there be politicisation? You are suddenly raking up old issues. One leader
from the BJP goes to Assam and politicises the whole situation

* Not Recorded

and once again incites the people. The biggest danger to the nation's security will be if the political divide is carried
to an extent whereby all contradictions become a step for instability.

MR. CHAIRMAN: Please conclude.

SHRI KIRIP CHALIHA : This is a huge subject and you are not giving me the permission to speak. | thank you for all
the opportunity you have given me to speak.

SHRI BAJU BAN RIYAN (TRIPURA EAST): Thank you, Mr. Chairman, Sir, for giving me this opportunity to
participate on this important subject.

Today, we are discussing the problems of international security in the country. We should find out the root cause of
this problem. Many speakers have highlighted the main causes of this problem. | would also like to highlight some of
the main problems concerning the internal security. Most of them, who are indulged in these separatist and
extremist activities, are the Indians and they all belong to the poorer sections of our country. If | may say correctly,
most of them are the downtrodden people belonging to the Scheduled Tribes community, backward communities
and the economically weaker sections of our country, and they are all taking the help from our neighbour countries.

18.06 hrs. (Shri Pawan Kumar Bansal in the Chair)

Sir, in this way, the States which are having the international borders with them are the worst affected by these
separatist and extremist activities. The States like Jammu and Kashmir, the entire North-Eastern States and Uttar
Pradesh are all facing this problem. To guard our borders, the Government has created para-military forces like
Border Security Force and CRPF. But this is not enough. Fencing of our borders would be one of the effective
methods to curb this problem. But the work is going on at a very slow pace. The decision had been taken to fence
all the borders of the entire North-East. The work has started also, but the progress is very slow. There are some
new problems there. The Bangladesh Government is not agreeing to fence it at the Zero Point. Our Government
has agreed to have it at 150 kms away from the Zero Point border. Here, lakhs of small cultivators, small land
owners are on the verge of losing their land, as it has all gone under the zone of fencing. There is some
announcement that some time, the border would be opened and they can go to work there. But this is not enough.
Therefore, | would suggest a solution to the Government that, if it is possible, they should compensate for all those
lands that are coming in the way of fencing. This would be a very good solution. Otherwise, those cultivators, small
land owners are bound to suffer.

Sir, my next point is that these extremist and separatist groups are getting arms and ammunitions from outside.
These activities started in our country some 25 to 30 years ago. At that time, they were using muzzle-loaded pipe
guns. But now, they are getting semi-automatic weapons and sophisticated weapons. They are getting them
through Bangladesh and some of our other neighbouring countries. In smuggling these sophisticated arms, our
neighbouring countries are helping these groups. | would, therefore, request the UPA Government to talk to our
neighbouring countries and see that they should stop all these arms smuggling to our country.

Sir, 1think, it is known to the Government that almost all these groups, outfits have camps going on in our
neighbouring countries. Some camps are being operated in Bangladesh, Myanmar and Pakistan. So, we should try
to exert some pressure on the neighbouring countries to see that they stop helping these extremist groups working



in our country. Rather, these countries should help us in curbing these extremist activities.
Sir, we should also continue our dialogues with these extremists groups. Political solution is the best solution.
In Mizoram also, earlier a lot of violence was taking place.

Alot of killings had taken place but now there is not such type of extremist activities. Wherever these extremists are
there, we should continue to have a dialogue with them so as to find a solution to the problem.

It is a very sorry state of affairs that some of the leading political parties in our country have links with these
extremists. | can say this with regard to both the BJP and the main ruling Party, Congress. Especially, in my State,
during the last Assembly elections, which were held on 27! February, 2003, the Assembly seats were divided
amongst the extremists for INPT and Congress. After one year there were another parliamentary elections, the last
parliamentary elections, in which the BJP which was at that time in power at the Centre, officially took help from the
extremist INPT forces. So, | request that the main leading ruling Parties should not indulge in such activities as it
gives encouragement to these extremist forces.

Sometimes, during encounters these extremist forces are getting killed by the paramiilitary forces. But in these
encounters civilians are also sometimes getting killed. My request is, such civilians who are being killed in cross
fires should be duly compensated as it is a big loss for the poor families.

In the month of May next year, Autonomous District Council elections will be held in Tripura. We are afraid that the
main Opposition Party, Congress will again align with these extremist forces. | warn the Government that if it will be
so - the UPA Government at the Centre, which is being run with our support — we will review our decision taking
that into consideration.
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MR. CHAIRMAN : That will not go on record.

...(Interruptions)



MR. CHAIRMAN: This is not going on record. Mr. Swain, | am requesting you to please cooperate.
(Interruptions)™

MR. CHAIRMAN: This will not go on record. &% w7 &1 e @ 21 fa® St ara wy fre St #28 aft ara Red 7 st
&€ (azaem)

MR. CHAIRMAN: | would request you to please cooperate.
a€| (aaur)

|ATYTY AElg : &Y S a1 32 €, 9% Raprs & & o1 @1 81 e o wHa 3 2

it Rraxrst . qreter : @) F1 S AN B el AR S, ) T SIA€)] (caue)

MR. CHAIRMAN: The Minister has the right to intervene. & s amel & &= & oimua |reft H die ared €1 3 wamer | wmeT
Ut a1 BT FHd | IH qad Ol HEAT & I8 Dal
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18.32 hrs. (Mr. Deputy Speaker in the chair)
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SHRI THAWAR CHAND GEHLOT : The reply given to (e) and (f) parts of the question is:

"Reports have been received about activities and camps of Indian insurgent groups inside Bangladesh.
Reports also indicate that the Pak, ISl is providing materials and logistic support to the North Eastern
militants."
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MR. DEPUTY-SPEAKER: Without my permission, nothing should be recorded.

(Interruptions) *

st emavEie Ageta : SUEe FEEy, AT AR # 9 @ @l # ol o < ven 9 A% w § At d o @ s @ € 5T



TaRarel el 3R sfevuSs el gr gl 9w @ € R s amg B udh, AR o wr o A A R S| 5 e @) [Rufy der
81 TS 21 ool e § T' ol § 6 981 fiew a1t & foy wver d 3ot € R fawre 1 T @ @ €1 99 & e |, sifeRat
TABY oD feerary ot € 96 & a5at iswnds weensit & fAy 10-15 uwRie avifd avja &) ordft @ ik dd ars9 &1 o €1 S8 81 ®Ie
# Re @mg, AR @ AveR | A7 B 5 Hearg HR, 87 S 7 W fdy A # #7 oft nae w30 oft @t o= forar 21 sier ft #F g @it
Ht 3R 3rerT W uA A o 3R AW b 3y Wt HRAE HA A SueT et BN

§ g0 W w3 Nt § e SR arean § 6 d7 9 fasg 9o € a1 avR <w @t offafRe | #1 Gge HRAT 9Ted & o et FE &
forg S a9 &1 FH B, FHE ATRS Wi A B, GRT 370 FHIG BN, Heel WIS IR UF IHGY TRy W gEifod o W@ §,
IR RIAR A of ® 2, Tl @rawen o & 98 R @ a1s &, guifed 78 g3 ik ¥ onax 2u & srefarawen &1 7 s ik gafor st &
TSqS - Y Eh | §H UHN DI B[ a1 I DHH Y DI ol SUTGT 371 BA| TEl a1 AT DHed e (b YS! TR 7 91 fhar 3 3y
el {6 SEF w0 1| § b A § 5 Qw1 el @ a1g 50 Wiell 9 O AR A a9 B €, 9w 3R 3iiaRe gRE Bl @art da
g1 & 1 WY el |ft 3R BIE 2 a1 4 €| Iud 919 3FR 3 fheft &1 firgan arE df Sua ugel O W¥aR off, 98 +ft 1ft @ uyg frweft wear
q afe HIE Al B & A TG A€ 2 6 € waAfaai s f FH v gd urdl A HE TAfam i a1 e off I eI, suE! Aasgdar TE
21 IRt & forg F ww waan § 5 a7 worifae wre oft 21 worify F ate @ @R 31 seR @t wRenstt B St agrar 9N &1 w1 ot
TRERI A §AT 8, I8 781 oI anfev| A€] (FauE)

* Not Recorded
SHRIMAT| TEJASWINI SEE RAMESH (KANAKAPURA): Sir, we must also get some opportunity.

MR. DEPUTY-SPEAKER: Please conclude now.
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PROF. M. RAMADASS (PONDICHERRY): Hon. Deputy-Speaker, Sir, | endorse the views expressed by Hon.
Members. ...(Interruptions)

MR. DEPUTY-SPEAKER: Prof. Ramadass, | request you to please be brief.

PROF. M. RAMADASS : Sir, this is my difficulty every day. My party is a small party in this House and at least here
small is not beautiful!
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PROF. M. RAMADASS : | endorse the views expressed by hon. Members here that internal security is important.
From my point of view, internal security is as important as, if not more important than, development itself. In the
absence of internal security, planning for development would be like writing on the sea sands which are being
constantly washed away by sea water. Therefore, internal security must be given utmost attention.

Hon. Members who have expressed their views have made two points. The first is that there has been a spate of
internal security problems after the present Government has come into existence. The second is that this
Government is treating this matter with a criminal callousness and indifference. | counter these two arguments
because no statistics has been given to show that there has been a rise in the problem of internal security. At the



same time, | have statistics to prove that if we take the first six months of this year and the corresponding six months
of last year, the number of atrocities and incidents of killings have been lesser during these six months. This is the
inter-temporal picture.

When we take the country-wise experiences of security issues, our National Security Council Secretariat has
worked out what is called, 'National Security Index' for 50 countries. Obviously, USA comes out with the first rank.
China has come out with the second rank, India has come out with the eighth rank, and Pakistan ranks 49th among
50 countries. Therefore, when compared with other countries also, the security situation is not as alarming as it is
made out by hon. Members here.

At the same time, | am not willing to say that the security situation is very comfortable. We must take care of it
through a new approach. We need to have an approach of reconciliation wherever it is required.

To my mind, there are three components of internal security. One is the problem in the North-East; the second is
the problem in Jammu and Kashmir; and the third is the Naxalite problem. In all these problems, the Government
should adopt unconventional methods or new approaches to solve them. | feel that the Government should evolve a
policy of neutrality wherever the problem comes. ...(/Interruptions)
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SHRI SHIVRAJ V. PATIL : If it is agreeable to hon. Members, you can allow hon. Members to speak tomorrow also.
...(Interruptions)
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PROF. M. RAMADASS : The Government should evolve a macro-level approach to this issue of internal security and it
should be based on the principle of non-discriminatory treatment wherever the question comes. When the Government
shows favouritism to some and some kind of discrimination to others, it spoils the

whole atmosphere in the country. Therefore, the Government should be non partison in the matter of internal security. |
would feel that as a first step, the key positions in the security forces should be manned by competent persons and the
Government should start the process of de-politicisation of appointments and promotions at the senior level in Armed
Force as well as Central Police Organisations. The Government should insist that these leaders of competence must
inculcate a new culture of integrity and professionalism among the Forces.

Thirdly, the internal security should be left to the care of the Central Forces and the Army should not be deployed to
tackle the situation of internal security. The Army Chiefs and other people whom you are appointing should take the
accountability part of it and they should try to see that there is an end to smuggling of weapons, narcoties and other
instruments for the terrorist groups.

With regard to the North-East, | would feel that the Government should form a group to review the Armed Forces (Special
Powers) Act, 1958 which has become the bone of contention. This Act has been in existence for a long time. It has not
worked well. Therefore, the Government will have to think anew and constitute an all-Party committee to review this Act. If
it is needed, some of the provisions, which have been misused, can be dropped and even a new law can be brought in
place of this Act. We will have to send a new signal and a message to the terrorists in that area by doing so.
...(Interruptions)

SHRI SHIVRAJ V. PATIL: This is a good suggestion. We have already acted on that. A committee has been constituted
and a Supreme Court judge has been made the Chairman of it. There are four other members who are looking into this.
..(Interruptions)

PROF. M. RAMADASS : Sir, this Act has to be repealed as the case of POTA. Some of the provisions, which have been
misused, must be deleted. ...(Interruptions)



MR. DEPUTY-SPEAKER: Prof. M. Ramadass, please conclude.
...(Interruptions)

PROF. M. RAMADASS : Now, | come to the next problem. In the case of Jammu and Kashmir, we have tried several
experiments. We have seen a large number of retired Army Generals and everybody there. It has not worked. | would feel
that it is the Muslim sentiments in Jammu and Kashmir that must be respected. Therefore, | would feel that the
Government should send an open invitation to the Indian Muslim leadership to take all immediate and possible measures
to bring about a sense of conciliation among the Muslims there, which alone can provide a durable solution to the
problem of Jammu and Kashmir.

As far as the problem of naxalites is concerned, the Government should try the experiment of Andhra Pradesh and try to
open up the process of dialogue with them and try to ease their problems.

The Government should recognise the linkage between bad politics and bad security and politics, and politicians should
not provide a helping hand to those who are indulging in those acts of insecurity.

Finally, the Government should work out a comprehensive package of social and economic measures which are the
ultimate goal for achieving social justice in this country. Unless economic development and social justice is ensured, the
problem of security would be at stake.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): The internal security of our country has deteriorated not only during
the UPA Government's regime but since successive Governments, whatever they may be. So, the terrorists, even the
Maoists Group of Naxalites, fundamentalism and Left extremism are all posing threats to our internal security.

We call India, that is Bharat, a Union of States. The law and order problem is the State subject. Different political parties
are ruling different States. On the question of internal security if the Government of India decides to take any policy
decision, then they have to consult the political parties and take them into confidence. When the NDA Government was in
power, at the time of Kargil war, repeated meetings with all the political parties took place and there were exchanges of
views and inputs and everything. Security is not the Government's duty alone; but internal security is for everybody, for
all the political parties. We are all united on this aspect. The whole country is united. The people of this country are also
united for the sovereignty of our nation and for its internal security. There is no dispute about it.

Whichever Party is in the Government, they have to take all the political parties into confidence. In Andhra Pradesh, the
Government has started discussions with the naxalites. My Party is not against the discussions. How will this Union
Government tackle the situation? You are leaving it to the States and the States have already started discussions with the
naxalites. But that is not the problem of Andhra Pradesh alone. That is the problem of many other States also. Normally
each State has its own perception. The other States also have this problem. They have not started discussion with the
naxalites. That is why the Government of India should take a comprehensive view on combating this naxalism. Otherwise,
it will not be controlled. If in one State dialogue is started and it is controlled, then how can we control it in other States? A
comprehensive policy is required in our country to combat this Maoist naxalism in our country.

Since two decades, according to our experience, 64,000 civilians have been killed by the terrorists. Infiltrations are going
on continuously. You take even the two neighbouring countries — Pakistan and Bangladesh. The ISI camps are
established recently. The Government's information is there and the intelligence information is also there that the
infiltration from Bangladesh is going on and lakhs of people are coming. That is why, since Independence, all the political
parties have been demanding on one thing and every Government has been assuring it on the floor of the House. It is
about multi-purpose identity card. Some States have their own identity cards. They are spending lot of money. Instead of
wasting money on identity cards for particular purpose, a comprehensive all-purpose identity card will serve a lot of
purpose to tackle this internal security situation.

We have to think in terms of social and economic lines. You have announced one special package for Jammu and
Kashmir. You have to announce some similar packages for the undeveloped areas in Andhra Pradesh in Telengana, in
Rayalaseema and in States like Chhattisgarh and other parts where you have to announce a comprehensive package for
unemployed youth, for building roads, for providing the basic minimum amenities. You have to provide it; otherwise, how
can we tackle that problem and how can we separate the issues? This is not a law and order problem. We have to think in
terms of socio-economic lines. We have to give special packages for all these areas, to those areas which have got a
threat from these outfits, be it terrorists or whatever it may be. We have to think of it.

Sir, you take the law and order situation in Andhra Pradesh. Seven months after the Congress Government came into
power, 37 TDP workers were brutally killed by the Congress Party. We have given a representation to the hon. Prime
Minister when he visited Andhra Pradesh. We have given a representation to the Rashtrapatiji and to the National Human
Rights Commission also. Then the National Human Rights Commission asked about the details of investigation and
everything and then, to some extent, the murders were stopped. The partisan attitude should not be there.



Law and order is the State subject; but the Government here should keep an eye, keep a watch. It is the duty of the State
to protect the life and property of the citizens. It is a constitutional duty. It is the fundamental right of the citizens.
Suppose, the State failed to protect the life and property of a citizen and we are keeping silent, the Constitution is keeping
silent, what will happen? The Government of India should act very firmly to control all these types of murders, dacoity,
kidnapping and all these things.

We have to think of new and innovative ideas to combat this new type of issues and have new approaches. They are also
thinking in a new direction. We have also to think in a new direction to combat all these oultfits.

DR. H.T. SANGLIANA (BANGALORE NORTH): Mr. Deputy-Speaker, Sir, | am thankful that | have got this opportunity to
speak on the national security matter. Having been in the Police service for 36 long years, | have been observing the
happenings in the country all these years. | do have certain suggestions which | request the Ministry of Home Affairs to
take into consideration.

While talking about national security, basically we know that the security of the nation depends on the quality of
intelligence reports that we are able to gather. In this aspect, | have been observing that in the North Block, people, who
are considered to be North-East experts and who have been handling the Government related issues regarding the
activities in North-East etc., are just the people who could get into such positions because of close contacts. Also, at the
State level, there has been inadequacy of the reliability of the intelligence personnel. Therefore, my suggestion is that
there should be frequent change of intelligence network personnel, both at the Centre and in the States.

| was in Manipur about two weeks ago. | checked up with the locals there - from the local journalists and also those who |
knew were involved in unlawful activities in the past - what was happening there and it was the confirmation of what | had
expected that the people who are supposed to be really in the know of the happenings at the grassroot level, are not
used, are not contacted as they should be. Therefore, my suggestion is to frequently review the security network
functioning so that all intelligence reports that we get are actionable.

| happened to be in charge of the Special Task Force constituted to nab Veerappan for about three months. Our failure
there was, again, because of absence of actionable intelligence. | wrote a six-page letter to the Government suggesting
that under-cover policemen should roam about in the jungles and after six to seven months, it should be possible to get
real and actionable intelligence. Ultimately, similar thing was done and we got Veerappan.

The second point | would like to emphasise is that in Mizoram, we had very strong public opinion against insurgency. It
resulted in the MNF coming over-ground and now MNF is ruling there. But in other States in the North-East, like Manipur
and Nagaland, we have not been able to organise public opinion strong enough to go against the activities of the
undergrounds. Therefore, what is important is to try to form public opinion, which can be done by way of broadcast
through radio stations. Even if people are not in a position to speak through television or radio stations for fear of
consequences, and if we drop pamphlets conveying popular public opinion against insurgency it will have a
psychological impact on the minds of the undergrounds as well as the overgrounds so that a day will come when both
the undergrounds and the overgrounds will agree to come to the negotiating table.

The next suggestion | would like to give is that for intelligence collection, we have to hire retired officials from the police
and from the CPOs, who have been there in the North-East and even in other places. | do not know how many such
retired officials are participating in the collection of intelligence in all these trouble-affected areas. This has to be verified.

Another point is that many of our police officers are careerists, and not professionals. Careerists always spoil the
functioning of the police department. POTA was really a very welcome step, and | was one of the happiest police officers
when it was introduced, but it was misused because of the weakness of the police leadership. They were prepared to
bend against the provisions of the law. Unless the police leadership is tuned to honesty, integrity, and real solid
dependability | am sure , the successor of POTA will also face the same fate or failure and again something will have to be
done about it.

Fundamentalism is suspected to be in the three main religions of India, namely, Hinduism, Islamism, and Christianity.
There has to be frequent dialogue amongst them. | would suggest for creation of religious harmony wing in one of the
Ministries, so that the activities or complaints of people alleging indulgence in illegal activities in any one of these groups.
Such a Ministry or such a wing can coordinate with the States, and every nation threatening incident, small or big, can be
effectively and quickly handled for maintaining security in the country.

Now, | will come to North-East. | have been born and brought up in the North-East, and | have been watching very closely
the developments over there. We still have a lot of irritants, mostly economic and social irritants. Firstly, even the
connectivity by air is very poor, and our people are compelled to buy air-tickets in black. Students, who want to avail the
students' concession, are not allowed to avail it because the payments made by them is less than the full passenger fare.

MR. DEPUTY-SPEAKER: Dr. Sangliana, please conclude.

DR. H.T. SANGLIANA : Therefore, these kinds of irritants have to be removed. Cash crops, which are quality crops, are
sold at very low prices. | would like to cite an example. A kilogram of ginger is sold at Rs. 8, which will fetch Rs. 80 in
Delhi. Therefore, these kinds of irritants have to be removed. These irritants are threat to national security and they
should be removed.



Another problem is poor road connectivity in the North-East. As a result of absence of roads along the borders crops
grown in the border areas like Myanmar border, etc. ...(Interruptions)
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DR. H.T. SANGLIANA : Sir, this is my maiden speech, and this is an important matter. ...(Interruptions) Sir, kindly
allow me to speak a little more. ...(Interruptions) Opening up of the rural areas by having motorable roads, at least,
jeepable roads, will certainly open up the rural areas so that people in those areas will have a feeling of integration
with the mainland. Another point is with regard to the &€} (Interruptions)

MR. DEPUTY-SPEAKER: I think, this will be your last point.

DR. H.T. SANGLIANA : Yes, | am coming to my last point. The success of the Special Armed Forces Act, which we
are talking about so much nowadays, will actually depend on whether it is properly used or not properly used.

According to me, nothing is wrong in this, as nothing was wrong in POTA, if our officers and men use it properly and
judiciously, which they do not do. Many times, we have seen allegations made against the Army the CPO
personnel, but a blanket denial will always be there. These things irritated the people of the North-East, who have
suffered a great deal in the hands of the brutal ones. Therefore, this aspect has also to be looked into for improving
the overall security position of the country.

SHRI ADHIR CHOWDHURY (BERHAMPORE, WEST BENGAL): Sir, as you know, internal security is a vital
component of national security because internal security cannot be separated from external security. On this day, in
the year 2001, the country was exposed to terrorist acts when the terrorists committed a gruesome act in front of
the august House of India. It also exposed the vulnerability of our security system. A wide-ranging discussion had
already been held on the issue of internal security.

Since Independence, our country has been suffering from the syndrome of insurgency, terrorism, secessionism, a
sort of religious fundamentalism, and a State-sponsored terrorism has been perpetrated from across the border.
They must be thinking of how to retaliate their defeat in the Bangladesh War. Under the rubric of "Operation

Gibralter" and "Operation Topac", ISI activities have been growing in India affecting Jammu and Kashmir and the
North-East.

It is true that India is multi-cultural, multi-lingual and a multi-ethnic society. Therefore, the problem is not
homogenous one, rather it is a heterogeneous one. That is why, our approach in regard to insurgency must be
multi-model because economic deprivation alone has not caused insurgency. Various ethnic groups, who are out to
assert their identity, sometimes, have taken up arms. Therefore, these divisive tendencies must be taken
cognizance of before we formulate any comprehensive security plan in India.

We have already negotiated with our neighbouring country, Burma, to flush out insurgents. Our hon. Prime Minister
had already offered an economic package to Jammu and Kashmir. Our hon. Home Minister has already expressed
his desire to have a dialogue with the Hurriyat Conference. Naturally, the UPA Government is very much consistent
in its approach, which may create a congenial atmosphere and help defusing the long-standing problems that we
have been facing over the years.

Sir, our neighbouring country Bangladesh has become a hub of anti-Indian activities at present. We should all be
aware of the fact that a hostile neighbour like Bangladesh must be stopped from harbouring domestic rebels and
offering sanctuary to Indian insurgents. Already Bangladesh has been raring up its uncouth face in the name of
obscurantism. In the name of religious fundamentalism, the anti-Indian forces are being assembled there. They are
out to destroy India.

India-Bangladesh border is totally porous. There is a language barrier between the security personnel deployed at
the border and the local people because the people there look the same, their language is the same, their dresses



are the same. Therefore, the Government should deploy there such personnel who are accustomed to the local
language, local customs and the local culture. Otherwise, various complexities will continue to arise at India-
Bangladesh border.

So far as multi-purpose photo identity cards are concerned, | would like to ask the hon. Home Minister as to what
was the actual performance of the pilot project that had been initiated earlier in this regard. | come from district
Murshidabad where two blocks, namely Murshidabad and Jiaganj, have been identified for issuing multi-purpose
photo identity cards. But, from what | have observed, that process is going very slow. | request the hon. Home
Minister to expedite that process so that people can derive the benefits of these multi-purpose photo identity cards.

West Bengal has again started witnessing the Left extremism nowadays. It has already taken toll of a number of
police personnel and CRPF jawans. A few minutes earlier, my colleague Shri Chakraborty was exhorting that land
reforms should be implemented. West Bengal was the pioneer of land reforms in India. Likewise, land distribution
was also started in West Bengal in the years 1971 to 1975 during the Congress regime. But, land reform is not the
panacea for the problem of Left extremism in West Bengal. If that had been the case, incidents like Belpahari,
Salbani, Bandawan and Kokrajhar would not have taken place.

In view of the alarming situation obtaining in various States, | would suggest that our intelligence networks should
be reviewed. If necessary, the Government may ponder over the idea of creating a federal police structure without
compromising the sovereignty and freedom of individual States. | say this because the networks of insurgency have
developed into an intricate cobweb.

We are living on a landmass which is surrounded by the Golden Crescent and the Golden Triangle where drug
trafficking and money laundering is the source of arms for the anti-social elements. We are simply giving
sustenance to the insurgents in India. Therefore, our approach must also include reconciliation. It is much safer to
reconcile with the enemy than to conquer him. That is because defeating him will deprive him of his poison only
while reconciliation will deprive him of his will.

SHRI SURAVARAM SUDHAKAR REDDY (NALGONDA): Thank you, Mr. Deputy-Speaker, Sir, for giving me this
opportunity.

On the issue of internal security, | agree with my colleague Shri Ajoy Chakraborty who spoke about several
aspects. | do not want to repeat all those issues.

MR. DEPUTY-SPEAKER: Please try to give suggestions only.

SHRI SURAVARAM SUDHAKAR REDDY : | request you, Mr. Chairman, Sir, to give me a few minutes to put only a
few points.

Firstly, what | feel is that besides the cross-border-supported terrorism, underemployment, untouchability, and utter
poverty are also the reasons for a section of our youth to take to terrorism. While we are taking the measures to
defend our country from the extremists and to suppress all sorts of anti-national activities, we should also look at
the issues from both the angles - one is the law and order problem and the other is the socio-economic problem. If
we solve these problems, extremists" recruitment will stop. In some places, mishandling is also creating problems.

Some of the Members have explained particularly about the Manipur problem. There is a very serious demand that
the Armed Forces (Special Powers) Act should be repealed. There is a feeling that the Army will get demoralised
with this type of Act. What about the demoralisation of the people of the entire Manipur? | request the hon. Home
Minister to look at it from that angle.

At this juncture, | would like to also request the Minister to study as to what are the types of methods that are being
adopted in many democratic countries. If any civilian crime is committed by the military people, are they also being
tried in military courts? I do no think this is being adopted in democratic countries. This is very colonial in nature.
We respect the Armed Forces. We can give them necessary facilities. As far as the Army is concerned, they should
have some special advantages. But that does not mean that they should be tried in separate courts when they
commit civil crimes. They should be treated on par with the common people. Along with the Special Powers Act in
Manipur and other places, attempt should be made to win over the people. People should be taken into confidence.



Regarding the naxalite issue, even when the Telugu Desam Party was in power, there was an attempt to start
discussions with naxalites. We all feel that it is not only a law and order problem but also a socio-economic problem.
Our Union Home Minister, Shri Shivraj Patil has taken an initiative that wherever there is a possibility for such a
discussion, they can make an attempt. In the last three years, almost 435 extremists were killed, 5,075 naxalite and
extremists were arrested, and around 2,500 surrendered but still the problem of naxalites could not be solved.
Hence, where a true discussion is possible, an attempt should be made. The TDP leader, Shri Yerrannaidu has
proposed that a comprehensive package should be taken to the backward areas. In Andhra Pradesh, we, the
Communists and Left parties, had proposed such a package. Unfortunately, when his party was in power, it was
rejected, which has created all the problems in the backward areas.

Here, | would like to say that the so-called murders between the Congress and TDP parties are really called
factional murders. When the TDP party was in power also, this type of murders had taken place. We were
appealing to both the Congress and the TDP parties not to allow factionalism in their respective parties. These
parties encourage factionalism for their political advantages. Unfortunately, these murders are continuing.

Lastly, I would like to say that the internal security also includes creating confidence in minorities and other people.
The anti-Sikh riots in Delhi and anti-Muslim riots in Gujarat have put our country to shame. The real culprits should
be punished and the people, particularly the minorities, should get confidence that in this country they can get
justice and real culprits will be punished. All the suggestions mentioned above put together can solve the problem. If
you treat it only as a law and order problem, this problem cannot be solved.

SHRI MANI CHARENAMEI (OUTER MANIPUR): Sir, | would like to congratulate our hon. Prime Minister and the
Home Minister for the initiative taken for bringing peace in Jammu and Kashmir and for taking steps to talk with
naxalites and particularly for pursuing the peace process in Nagaland for the Naga people. | belong to the State of
Manipur and | am a Naga. We have been hoping for peace for the last fifty to sixty years. The Naga problem has
caused enough internal security problem in our country. It has incurred terrible loss to the nation in terms of lives,
property and wealth. We are hopeful that during this peaceful negotiation, our internal security could be improved
and we will be able to see the light of development in our area. Moreover, We will be able to have confidence in
building the country and in strengthening the nation.

There may be a lot of objections. But we are seeking justice from India and not from any State. So, we are hopeful
that you will do justice to the Naga People area so that internal security in this region could improve.

DR. BABU RAO MEDIYAM (BHADRACHALAM): Sir, | would like to participate in this discussion. There are two
potential areas or factors that are threatening our internal security. One is the communal menace and the second
one is naxalite violence. | want to say something about naxalite violence. They claim that they are for the people.
They talk about how they came into existence and what their aims are. They claim that they are fighting for the
people and they are Marxists and Leftists. But the fact is that they are neither Marxists nor Leftists, they are
anarchists. So, anarchism is naxalism. | would like to say that they are disturbing the developmental process. They
blasted telecommunication facility. They are obstructing and opposing the road networks, which are being
sanctioned. They are anti-tribals and anti-developmental. That is why, | want to suggest to the hon. Home Minister
that we must create awareness among the people about how this naxalismis anti-people and anti-developmental.

The second thing is about the surrender. This surrender and rehabilitation policy is to be implemented effectively.

The third thing is, we must equip our forces. We must make them aware because people feel that, on one side,
during night time, naxalites threaten the people, and during day time, the police threaten the people. | request the
Home Department to take into consideration the people's voice and we must enlighten the people against the
menace of naxalism.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Mr. Deputy-Speaker, Sir, the situation on the front of the internal
security has improved considerably after the present UPA Government has come to power. The sense of security
among minorities has improved.

MR. DEPUTY-SPEAKER: Mr. Owaisi, please conclude your speech within two to three minutes.
SHRI ASADUDDIN OWAISI : Sir, make it five minutes, please.a€| (Interruptions)

The sense of security among minorities has increased. The atmosphere of oppression and suppression, by a
vindictive official machinery led by the communally biased Government, has been removed to a large extent.

Due to paucity of time, | would be very, very brief. One very important point that | would like to bring to the notice of
the Government is that yesterday in Rajasthan, still Bajrang Dal activities were distributing Trishuls. Though it is a
State subject, but if these fascist and communal forces are not stopped, communal tension would increase.a€,
(Interruptions) As far as | know, Rajasthan is becoming another laboratory for the fascist forces like
Guijarat...(Interruptions)

SHRI KHARABELA SWAIN : Sir, it is not fair. He has used the word 'fascist' for Bajrang Dal. It is unparliamentary. It
should be expunged from the records...(Interruptions)

MR. DEPUTY-SPEAKER: | will see.
...(Interruptions)

SHRI PAWAN KUMAR BANSAL : This is a Member's opinion. One hon. Member is speaking from the other side.
...(Interruptions) There is nothing to be expunged....(Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions)*



MR. DEPUTY-SPEAKER: Mr. Swain, it is not unparliamentary.

...(Interruptions)

SHRI ASADUDDIN OWAISI : Sir, my request to the hon. Home Minister is that such forces need to be stopped. It is
the need of the hour.

It is a known fact that these communal and fascist forces are imparting training. If tomorrow, some emotional
Muslims start distributing swords, how would they react to it?

They will immediately say that these people are IS| agents and that they are hell-bent on destroying the communal
amity. Moreover, there is a need to discuss how it is that the RSS is imparting physical training though it is doing
this for a long time. | am surprised that strange alibis are given. If RSS Shakhas, imparting training, are in the
interest of nation and the country, then | will give a serious proposal. Let all these Shakhas be established by the
Government of India and all the youths under 25 years of age should be made compulsorily to go to these Shakhas.
Military training should be made compulsory so that this fear among a particular minority that this training is being
imparted only to hurt them - it has been proven in Gujarat - is dispelled.

Secondly, | would like to speak about the Madrasa. For six years the NDA Government was in power. How many
Madrasas have been closed! You name one Madrasa which is imparting anti-India training over there. In fact, these
Madrasas are doing a good job by making these poor people literate, though in Urdu. They are imparting
education. In six years of governance of NDA Government, how many Madrasas have been closed? History tells us
that during freedom struggle, Fatwa on Jehad, was issued by these Madrasas.

*Not Recorded.

I would like to bring to the notice of my hon. friends — | cannot enlighten them but | can only tell - who was Allama
Fazalhaq Khairbadi. These same Madrasas had issued a Fatwa on Jehad against the Britishers. Who was Ashfaq
Ullah Khan Shaheed? When asked, in his last speech he told, 'bring soil from my village and put it in my grave'.

| would request that this blatant generalisation of the whole Muslim community that they are anti-nation - this Muslim
bashing - should stop. A Muslim is not a whipping boy. We cannot become a cannon for your fodder. The biggest
conspiracy of these fascists and communal forces is to create a fear of minority among the majority community. The
Muslims of India hate ISI. At the same time, they hate Sangh Parivar forces also. So, there need to be a distinction
over here.

Regarding this naxal problem, in our opinion, it is a socio-economic problem. It has to be dealt with talks only. From
May end right up to now, there has been a ceasefire in Andhra Pradesh. Not a single death has taken place due to
this problem. Otherwise, every month 30 to 40 deaths used to occur due to naxal problem. We could stop 200
deaths in a year. In nine years of Telugu Desam rule, 3000 people were killed on both sides. My request is that
talks should continue. The Central Government should give as much support as they can to the State Government
so that these talks are fruitful. We have to debate and talk to them. Faiz Ahmad Faiz has said a very important sher:
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SHRIMATI TEJASWINI SEERAMESH (KANAKAPURA): Respected Deputy-Speaker Sir, | would like to sincerely
thank the Chair for giving me this great opportunity to speak for my country.

At the very beginning of India's Independence, the Hindu activist Nathurarm Godse killed Bapuji. The only reason
behind this killing was that Bapuji worked tirelessly for the cause of communal harmony between the Hindus and
the Muslims and to avoid division of the nation. Sir, many sections of the people called the Hindu activist, Nathuram
Godse as a Hindu patriot, But a majority of the Indians called him a Hindu militant. According to me, this very
incident of the Killing of Bapuiji is the first threat to Indian internal security. When Pakistan instigated the invaders,
they invaded Jammu and Kashmir and it was our great leader Pandit Nehru who dealt with them with an iron hand
to guard the interest of the nation. | would like to remember the heroic courage shown by our Armed, Air Forces at
that time. This House is the proper place to remember their sacrifice in guarding our motherland.

MR. DEPUTY-SPEAKER: You have only one more minute to speak.

SHRIMATI TEJASWINI SEE RAMESH : No, Sir. | am requesting the Chair to give me some more time to speak. We
are a minority in number. Women parliamentarians are a few in number. | am seeking your goodself to come to our
rescue.

IUTEAE HElQd 3R BN dle f a1 Wi 3R &, 391 Wt 2-2 e gern forar w7
SEVERAL HON. MEMBERS: Yes.

SHRIMATI TEJASWINI SEE RAMESH : The threat continued its legacy by continuing the dialogue with Pakistan to
resolve the issue bilaterally. Afterwards, our great leader, Shrimati Indira Gandhi, laid down her great life to
Khalistani militants. Again, the Sikh militants committed this heinous crime in the name of the glory of their religion.
Shri Rajiv Gandhi sacrificed his precious life to protect our motherland from the most dreaded terrorist outfit called
the LTTE. Comrade Safdar Hashmi, a great artiste, became a martyr to guard the secular ideology in which he
believed. Like that, many activists in the Left Parties as well as many martyrs in the Indian National Congress
contributed through their martyrdom to guard the secular fabric of India.

Today, in our time, Shrimati Sonia Gandhi sacrificed the highest chair of Prime Minister of the greatest democracy
to guard the hard-earned communal harmony and the secular fabric of our Constitution which was protected
throughout our history by our forefathers of the National Freedom Movement.

| was saddened seeing the intolerance shown by our learned parliamentarians like Uma Bhartiji and Sushma
Swaraijji by not accepting Sonia Gandhiji as the Prime Minister.
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MR. DEPUTY-SPEAKER: They are not the Members of the House and they are not present here.

SHRIMATI TEJASWINI SEERAMESH : Once she was a Parliamentarian. | referred to her as "learned
Parliamentarian”.

They have not only insulted Shrimati Sonia Gandhi as a person but also the nation by rejecting the victorious
verdict given to the UPA Government, particularly under the leadership of Shrimati Sonia Gandhi. | am of the
opinion that at least they will appreciate the stand taken by Shrimati Sonia Gandhiji for giving the leadership of the
Nation into the hands of statesman like Dr. Manmohan Singhji and the Home Affairs to our learned Parliamentarian,
Shri Shivraj V. Patilji.

Religious militancy or communal militancy, whether it is Hindu militancy or Islamic militancy, is equally endangering
our internal security. For example, in Gujarat, whether it is the burning of a moving train in Godhra, killing innocent
people, or the post-Godhra incidents, killing innocent people, they are equally shameful acts in a civilised society.
That is what | feel. There is a severe threat to internal security from the external factors and internal factors. They
should be analysed and identified properly. The United State of America"s arms supply to Pakistan will boost the
morale of terrorists inside the country. Secret operations of the CIA, in the name of Operation Brahmaputra, to sever
the Seven Sisters is of grave concern. According to me, North-East is the strategic point in the interest of national
integrity. Jammu and Kashmir is also a strategic point. One should look into these matters. The activities in the PoK
are of grave concern to India. Our Ministers and our leaders are aware of the 69 terrorist camps that exist in the
PoK. | hope my leadership is very much aware of it.

MR. DEPUTY-SPEAKER: Conclude please.

SHRIMATI TEJASWINI SEERAMESH : | would like to refer to the activities of IS| and LTTE because many of my
colleagues have not given much importance to this aspect. We are getting a greater threat from the lower ocean. All
of us emphasize the importance of North-Eastern borders. But from the lower ocean we are getting threat from the
LTTE and the ISI, which has extended its operations all over India. For example, when the Veerappan episode
happened in my State, it is known that they had extended their contact with LTTE in Sri Lanka. They have drawn a
Tamil nation map, in which Karnataka and other States are included. It is a dangerous development taking place. |
appeal to the Government to pay attention to this aspect.

DR. THOKCHOM MEINYA (INNER MANIPUR): Mr. Deputy-Speaker, Sir, | thank you very much. | heard the
speeches of many Members of Parliament. | would like to compliment them for the words or rather wishes here in
the Parliament and for their sympathetic stand during our struggle in the recent Manipur agitation. We are very
hopeful that we are in the state of finding a solution. We place on record our appreciation for the action taken by
hon. Prime Minister, hon. Home Minister, and hon. Minister of State for Home.

While talking about Manipur"s problem, just now a Member said that he is from Manipur and is a Naga. We
Manipuris are very much in the main land of the nation. We got merged into India in 1949. After that, we were a part
C State for quite a long time and we were Union Territory for some time. At that time, Nagaland, which was a district
of Assam, was given Statehood. Out of anger and discontent, when Madam Indira Gandhi came to Manipur, we
revolted against her. We were given Statehood only in 1972, along with Tripura. By that time, Meghalaya, a district
of Assam, was given Statehood along with us. With all these things, discontentment was there. We do not say
anything about this now. | was one of the first victims of this particular treatment. | do not blame anybody for that
because | am now in Parliament speaking for the Indian integrity. For that matter, the incident was very simple.

Here, | narrate this simple incident. When | was facing the interview of the Union Public Service Commission, there
was a column like: "Are you a citizen of India by birth or by domicile?" | put the mark against the column "domicile".
The respected Chairman of the Commission was asking me: "Mr. Meinya, you are saying that you are a citizen of
India by domicile." | said: "Yes, Sir, | was born in 1945. At that time, Manipur was a sovereign, independent State. |
was born there. So, we got merged into the Indian Union in 1949. | became a citizen of India by naturalisation and
not by birth." That was the first and last question. | was not selected. But even then | was not perturbed. Because |
come, sit and now stand before you. Whatever good things we are now doing at the moment under the UPA
Government to safeguard the territorial integrity of Manipur and the territorial integrity of the State should continue.
We are very much thankful to them. Please keep this up. Please try to conquer the emotions of the people of the
hilly region. People are emotional and they are sentimental. Once you conquer the emotions of the people,
perhaps, you can solve all the problems.

With these words, | conclude.



MR. DEPUTY-SPEAKER: The list of speakers on this issue is over. The hon. Minister will reply tomorrow.

The House stands adjourned to meet tomorrow, 14th December, 2004 at 11 a.m.

20.06 hrs
The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, December 14, 2004/Agrahayana 23, 1926 (Saka).



